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THE MINISTER OF DEFENCE PRO-
DUCTION IN THE MINISTRY OF DE-
FENCE (SHRI A. M. THOMAS) : Sir, on
behalf of Shri Y. B. Chavan, I beg to
move :

“That in pursuance of clause (i) of
sub-section (1) of section 12 of the
National Cadet Corps Act, 1948 (31 of
1948), this House do proceed to elect,
in such manper as the Chairman may
direct, one member from among the
members of the House to be a member
of the Central Advisory Committee for
the National Cadet Corps for a term of
one year commencing from the 25th
June, 1966.”

The question was put and the motion
was adopted.

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
URBAN DEVELOPMENT (SHRI B.
BHAGAVATI) : Sir, on behalf of Shri
Mechr Chand Khanna, I beg to move:

“That in pursuance of clause (h) of
sub-section (2) of section 5 of the Delhi
Development Act, 1957 (61 of 1957),
this House do proceed to elect, in such
manner as the Chairman may direct, one
member from among the members of
the House to be a member of the Advi-
sory Council of the Delhi Development
Authority.”

The question was pur and the motion
was adopted.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHR!I B. S. MURTHY) :
Sir, I beg to move :—

“That in pursuance of clause 3(vii)
(b) of the Rules and Regulations of the
Tuberculosis Association of India, this
House do proceed to elect, in such man-
ner as the Chairman may direct, one
member from among the members of the
House to be a member of the Central
Committee of the Tuberculosis Associa-
tion of India.”

The question was put and the motion
war adopted.

[ RAJYA SABHA ]
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MR. CHAIRMAN : I have to inform
Members that the following dates have
been fixed for receiving nominations and
for holding elections, if necessary, to the
(i) Animal Welfare Board, (ii) Central
Advisory Committee for the National Cadet
Corps, (iii) Advisory Council of the Delhi
Development Authority, and (iv) Central
Committee of the Tuberculosis Association
of India :—

1. Last date and 13th May, 1966—
time for receiving up to 3-00 p.m.
nominations.

2. Last date and
time for withdra-
wal of candidature.

16th May, 1966—
up to 3-00 p.m.

17 May 1966—bet-
ween 3-00 p.m.
and 5-00 p.m.

Room No, 63, First
Floor, Parlia~
ment House, New
Dethi.

Proportional repre-
sentation by
means of the single
transferable vote.

3. Date and time
of election.

4. Place of election

5. Method of eclec-
tion.

THE FINANCE BILL, 1966—Contd.

SHRI C. N. ANNADURAI (Madras) :
Mr. Chairman, Sir, whenever we from this
side of the House rise to offer our criticism
on any of the measures brought forward by
the Government, we do so with a kind of
hesitation and even with a tinge of frustra-
tion because the sincere criticisms offered
are not only, for erroneous but extraneous
reasons, commandered from the other
side of the House as misrepresentation
being profusely indulged in. For instance,
from this side of the House when we ques-
tion the rationale behind foreign aid,
Members of the ruling Party rise up to
ask whether any country can do without
such aid. They point out copious illustra-
tions from the history of the various coun-
tries to show that most of the countries
have relied uwpon foreign aid. But, Sir,
when we question the rationale behind the
aid growing in dimension, we do not mean
to say that no country should take aid
from any other country. We are concern-
ed, as responsible members of the society,
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about the nature, the volume, the velocity
of the aid taken and the use to which the
aid is being put to and our capacity for
repayment because when we question it,
we question the rationale behind the foreign
aid. Whenever we put forward that plea,
Members from the ruling side rise up to
say that we are against aid as a whole.
We are not against aid as a whole because
in a world which is becoming smaller and
smaller, no country can live without inter-
dependence of another country. Qur pur-
pose in questioning it is only to find out
whether the amount is being put to the best
use, whether we are developing our repay-

ment capacity, whether the creditor coun-
tries have got implicit confidence in us
whenever we demand more and more aid.‘
I
Whenever we raise a point, especially
about the taxation measures, the Members
of the ruling party rise up to ask—one
hon’ble Member last evening asked—whe-
ther any Government can live without
taxes. It is too elementary to be men-
tioned in this august House. Nobody
thinks that a welfare State or even a police
State can be run without taxes. But when
we question the measure of taxation, we
are concerned with the volume, the velo-
city and even the vindictiveness behind the
taxation measures. We have been point-
ing out many a time that more and more
indirect taxation is being indulged in. The
common man is being taxed more and
more, If sugar is taxed, if kerosene is taxed,
these things are taxed to such an extent
that the regressive nature of indirect taxa-
tion has had its impact on the life of the
masses of this country, and because of that
we question the rationale of indirect taxa-
tion. Members of the ruling party rise
up to ask whether any Government can
function without taxation.

I understand, Mr. Chairman, that no
civilised Government should depend en-
tirely on taxation alone for its welfare mea-
sures. A Government if it is to be called
a welfare Government, a progressive and
modern Government, it should not crush
the pecople with taxation merely because
they need more and more money for ex-
penditure. They should prune that expen-
diture. There should be priorities in that
expenditure eand they should avgment their

resources not merely from new taxes but
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from the revenues that have been promised
by the public sector. We have allotted a
colossal sum to the public sector and what
is the performance of the public sector ?
Have we realised the revenues expected of
it 7 When you have failed woefully, miser-
ably and coatinuously in regard to the pub-
lic sector, robbing people, robbing Peter
to pay Paul, whep you have indulged in
more and more taxation, we on this side
of the House have got a right to question
your new taxation proposals. That is why
we are against your pew proposals in the
Budget. When I say that the Government
should look to other sources than taxa-
tion, I am referring not to loans, because
they have to be repaid. I refer to the pub-
lic sector revenues which we have not been
able to get. It is therefore that I say that
the taxation proposals of this Government
are more and more regressive leading to the
grinding poverty of the people. But they
point out that all this money that they take
by way of taxation is being spent for the
welfare of the people. As a matter of fact
they have stated in a very enthusiastic
manner as follows :

“Since every plan must evoke popular
response if it is to be successful and since
the ultimate objective of planned deve-
lopmenr is the improvement in the con-
ditions of living of the people, the invest-
ment on commodity production has to
be matched by allocation of adequate
resources to those activities which con-
stitute an 1investment in human re-
sources.”

T would like to ask Members of this House
through you, Mr, Chairman, to enlighten
me whether they have carried out this
policy in respect of human resources, whe-
ther they have allotted enough money for
social purposes so that the common mar
may feel that whatever he is paying by way
of taxation, he derives benefit from that
Here it is further stated:

“The Fourth Plan has, therefore, pro
vided for @ much larger proportion o
the Plan outlay to the education, health
water supply and such other social ser
vice sectors.”

Mr. Chairman, when I read this very en
thusiastic preamble, I read through the re
port to find out how they have translate
this into action. It has been stated th:
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vices, health, education, etc. is so meagre
that I want to find out where all this money

[Shri C. N. Annadurai.]
they have allotted more and more money
for education, health, water supply, etc, 1I|goes. Of course, they say that they have
find from their presentation that as far as|BOt such an advanced form Of Government
health and water supply is concerned, they | that more and_ more money is to be spent
have ailoticd and spent something like ©n the administrative machinery. They
Rs. 88.53 crores in 1965-66 and they are have promised a sort of administrative re-
now going to allot more and more money forms forgetting for the moment that there
for purposes like health and water supp]y.‘ﬁfe so many schemes io the pigeonholes of
This year they are providing Rs. 81.60  the Government of India wherein various
crores. Why should we have such enthu- ! administrative reforms have been adum-
siastic preambles when we cannot {ranslate | braled. Let us hope that the new Adminis-

them into action ? For housing and con-
struction they have allotted Rs, 33.56 crores
previously and this year they are allotting
Rs. 25.08 crores. For welfare of back-!
ward classes they have allotted Rs. 29.34 |
crores last year and this year they have
progressed so much that they are spending
only Rs. 24.31 crores. For labour and|
iabour welfare they have spent Rs. 18.19]
crores and now they are going to spend |
Rs. 17.20 crores. For rehabilitation they
have increased it slightly. Instead of Rs.
15 crores they are spending Rs. 18 crores.
Mr, Chairman, I would here say that the
increase is inadequate if we take into cun-
sideration lakhs and lakhs of repatriates
that are now coming to this country from |
Burma and Ceylon. 'As a matter fact if
this Government is interested in rehabili-
tation, it will have at least to double the
amount because lakhs of people from
Ceylon, who can make this country bloom
with flowers, with fruits, with tea and'
coffee, if they are to be rehabilitated, the
amount that has now been raised, i.e.
Rs. 3 crores is quite inadequate and at
least it ought to be doubled. On rural
works they have spent Rs. 10 crores last
year and they have progressed so much
that they are now giving Rs. 8 crores.
On the whole on social services they
spent Rs. 407 crores last time and now
they are spending Rs, 300 crores. Now I
would request for your permission, Mr.
Chairman, to question the necessity for such
an enthusiastic preamble. Maybe the
preamble is written by one officer and the
chart is prepared by another officer and
the chart-preparing officer is not as en-
thusiastic as the preamble-preparing officer.
This is the sort of problem and this is
the sort of method that is adopted by the
Government. The amount of taxation that
has been raised is so colossal and the re-
turn to the people by way of social ser-

trative Reforms Commission will be more
effective than the previous one. But we
should recognise this fact and Members of
the ruling party should admit their failure
to economise administrative expenditure.
There is not only multiplication of adminis-
trative unils but there are actual duplica-
tions of administrative units.

Mr. Chairman, we know that the Gov-
ernment of India has got ap official organ
for small-scale savings and they are spend-
ing a lot of money over that. They are
now saying that the returns are adequate.
I am not going into that now. But when
there is an official organisation for small-
scale savings, I would like to be enlighten-
ed by the Government for the necessity for
this. Jt says:

“Thhe Saving Mobilisation Board was
set up as a Registered Society in 1964.
The objects of the Board inter alia are
the promotion of savings and investments
in all forms of small savings schemes of
Government, the Unit Trust of India and
selected Public Sector Undertakings,
Grants to the Saving Mobilisation Board
will amount to Rs. 55 lakhs this year and
Rs. 65 lakhs next year based on the
actual requirements of the Board.”

Now this is a sheer waste of money and
duplication of institutions. When the all-
powerful Government of India has got an
official wing for this purpose, what is the
necessity for a non-official body, though a
registered one, getting Rs. 55 lakhs and
Rs. 65 crores as grants from the Govern-
ment ? This sort of wastage is everyday
taking place and in every field taking place
in the Administration of this Government.
It is therefore that I say that they should
look to other sources than taxation, espe-
cially the public sector revenue. They



1057 Finance

should so piune therr administrauve ex-
penditure that multiplication and duplica-
tion are put an end to

1 pM

Again, when we point out that the per-
formance of this Government is very poor,
the Members of the ruling party here and
elsewhere assume an air of amazement 4nd
arrogate to themselves a professional tone
and ask us to 1emember that even Russia
had to wait for two decades and even three
decades. We ask them for an explanation
for their failure and not for an elementary
lesson 1n Ruswian  history. We know
Russia and we hnow Russian history. To
compare the time taken by Russia  for
effecting 1improvements with the time taken
by India for economic development, 1s
something so Judicrons that it 1s unworthy
of being mentioned in this august House.
What was Russia after her revolution and
how was India when the flag was unfurled
at the Red Fort? True it is that the Bri-
tish bled us white. But this country was
not left in an uprooted state. Russia when
it emerged from the revolution was fuil of
scars. The whole faryard was devastated.
Whole families were uprooted and society
was in the throes of panic and disorder.
And from that her leaders, the leaders of
Russia, had to take the country along the
path of progress and they have advanced
and the time of plenty has become a possi-
biity for them

SHRI AKBAR ALI KHAN
Pradesh) : In fourteen years.

SHRI C. N. ANNADURAI: To com-
pare the number of years taken by Russia
for development and reaching economic
achievenent with these eighteen years that
we have been taking 1s, to put 1t midly, to
insult this House You put Russia after
the revolution and India after her inde-
pendence, and I challenge the Members of
the ruling party to present the comparative
pictures of these two situations before any
august House and await the verdict of that
august assembly In 1947 when indepen-
dence was granted to India, India was not
in the same situation, in a similar situa-
tion or in an identical situation that Russia
was in after the revolution. Another point
1s that the process and the method of de-
velopment in the eighteenth century were
different from those of the nineteenth
century and different from the twentieth.

(Andlra
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In between technological and scientific
achievements have gathered such momen-
tum that 1if 1t took 20 years in the eigh-
teenth century to attain a level of economic
development 1t ought to be possible in the
twentieth century to attain that level of
development 1n five years Russia did not
have at that ume all this technology and
science. What 1s needed in the modern
age 1s a correct appraisal and a correct ap-
phcation of modern technology and scien-
tific achievements. But what Russia had to
do at that time was not the application of
science and technology but the very un-
folding of technology and science. To
compare that Russia with the present-day
India 1s something ludicrous If I give a
fine typewriter to my young son and ask
him to prepare a draft and if he takes two
hours, well, naturally I get irritated and
ask hum, “How 1s it you are so sluggish ?°
And if my son were to retort and say,
“Grandfather took a whole day to prepare
a draft”, 1s he being impertinent or is he
bemg foolish? Because his grandfather
did not have a fine typewriter, he had to
prepare a parchment, he had to sharpen his
quill All this he had to do and so he
took a whole day to prepare the draft.
But here I have given my son a fine type-
writer. The modern age has given to pre-
sent-day India a fine typewnter and if you
do not know the keyboard and the key
system, who is to blame if you take such a
long time and if you make such a «luggish
motion ? Of course you say you are mov-
mg Yes, even a snail says it is moving
All except mountaing and trees, move, even
msects move, But if in spite of the applica-
tion of science, in spite of the application
of modern technology and the large
amounts of taxes collected and the colossal
amounts of aid you have got, if the pro-
gress is not there, then we are bound to
pomnt that out. When we point it out then
they say we are biassed and therefore we
critictse the Government But here, Mr.
Chairman, 1s the finding of not a compe-
titive body but a competent body. They
may say that we on this side are a com-
petitive body and they may not take our
criticism. But here is the finding of a
competent body. The team of the United
Nations Organisation have said that the
rate of growth of the Indian economy was
the lowest In Asia, and yet they assumeo

an air of affront and say we question their
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{Shri C. N. Aanadurai.]

achievements. But here is the United
Nations Organisation’s research team say-
ing that the rate of growth of the Indian
economy was the lowest in Asia. At least
they can give credit to the research team
of the U.N. for having a rudimentary
knowledge of economic systems. They say
that the most unfortunate aspect of India's
economic performance for the last decade
is that it has been uniformly poor in everyf
major sector of economic activity, includ-|
ing agriculture and manufactures. Rich
indeed, Mr. Chairman, are the phrases that
are given to us in tribute. We are umi-
formly poor in every major sector and
with the sole exception of Indonesia Indial
finds herself at the lowest rung of the lad-
der of economic performance in Asia. But
the Members of the ruling party will rush
up to the top of the ladder and shout at|
the top of their voice and say, “We have'
progressed.” But here the UNO’s research '
team has comc to this finding that we are
at the lowest rung of the ladder of econo-'
mic performance in Asia, not only in over-
all terms but in each sector. Evidently
capital has been possibly mis-invested and
wastefully utilised and with excessive Gov-
ernment expenditure this has resulted in
inflation., This coupled with the other fac-
tors has begun to act as a drag on the
economy affecting growth adversely. What
says the ruling party to this finding? Tt
does not come from any disgruntled poli-
tician. It does not come from the opposi-
tion party. They are obstipate. But it
comes from the rescarch team of the U.N.
Of course, it is a lame excusc when they
say that the rate of growth is slow because
we do not have technical assistance, that
we do not have the proper know-how. Bmt
the World Bank team dispels cven that
fllusion.
India does not lack technical know-how,
hard work or even the necessary finance but
suffers from poor husbanding of available
resources. Whatever may be the defect of
Indian society, Mr. Chairman, we are con-
sidered to be very good husbands but this
Government is charged with this heinous
crime of poor husbanding of availablz re-
sources. The team goes on:

“Priorities are lop-sided; e.g., big irri-
gation projects are prefsrred to the

_ much-needed fertilizer plants. Even the
minimum land reforms have not been

[ RAJYA SABHA ]

The World Bank team says that'

Bill, 1966 1060

implemented. Legislation is passed but
no real effort is taken for implementa-
tion.”

And for this I know the members of the
ruling party have got another answer : the
Americans and American-tutored people are
always prejudiced against us and therefore
they aie passing such uncharitable re-
marks. I have got, Mr, Chairman, finer
colours to offer. Here is a stricture from
the Soviet side. A Soviet team has written :

“The policy of becoming self-sufficient
in too many lines at the same time has
backfired. The pumber of big projects
undertaken to become independent of
imports is very large. Tf it had concen-
trated on a few schemes and completed
them with maintenance requirements the
results would have been far morc re-
warding. They would have maximised
produciion; there would have been ade-
quate returns and the public sector would
have gained prestige.”

, Mr. Chairman, I have summoned, to de-
|fead me, economic experts, the United
' Nations Organisation and the World Bank
,and if the Government is not satisfied with
all these strictures I would present them
some home-made toffee too. Here is the
Congress Minister, Mr. Sanjiva Reddy. He
has said recently that problems like food
deficit and fertilizer scarcity were the result
of defective planning and lack of a realistic
approach by the Planning Commission;
there should be a radical change in the
"approach towards the country’s problems
by the Planning Commission. I think that
the cup ought to have been full by this
time and is it any wonder, and is it justifi-
able that we should be brought to the guil-
lotine if we present all this criticism in our
own humble way? And what right has
this Government to demand more and more
taxes when their performance is of such
a low order ? ‘Therefore it is that I think
that this Government after having taxed
the people so much have not given proper
returns or proper accounts to the nation.
Therefore I think I cannot be a party—o!
course I 1ealise that I do not have the
power to stop it but I cannot be a party—
to abet a crime of allocating colossal sums
to this ineflicient, unrealistic, unresponsive
and undemocratic Government that is being
carried on but whatever may be the cri-
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ticism that is offered on this side, they
have got their numbers and their logic is
metely based on numbers. Therefore, Mr.
Chairman, offering these criticisms, we have
to go to the other forum and get justice
from the only source, the first source, the
primary source, the public, and, Mr.
Chairman, we are confident of getting a
proper verdict.

Thank you.

SHRI NAND KISHORE BHATT
(Madhya Pradesh) : Mr. Chairman, I con-
gratulate the Finance Minister for show-
ing regard to the lower income groups by
giving income-tax relief at that level.

[THe DEPUIY CHAIRMAN in the Chair.]

He has given evidenve of an open mind by
promising reconsideration of the Gold Coa-
trol Order. Though not a substantial relief,
1 feel encouraged by this to make some sug-
gestions for his consideration,

Madam, the first and foremost thing
necessary in a developing economy is that
there should be stabilisation of prices, In
the absence of stabilised prices the wage
earners and the salaried class are the worst
hit. They are passing through many hard-
ships; their real wages have gone down and
their purchasing power has decreased very
much. Madam Deputy Chairman, the
question of wage policy cannot be consi-
dered in isolation. It has got to the linked
up with prices. When prices rise there is
a demand for dearness allowance and no
sooner is the dearness allowance announc-
ed, even before it goes into the pockets of
the wage earners—there is a price rise
again. Thus we find ourselves in a vicious
circle and often this rise in prices is out
of all proportions. Therefore, the linking
of dearness allowance with the price line
has to be both direct and immediate. We
should get it linked up with a realistically
assessed cost of living index and not with
a notionally assessed index.

Madam Deputy Chairman, since we do
not have stability in prices in our deve-
loping economy there is bound to be a good
deal of inflation. Every possible step has,
therefore, to be taken by the Government
to guarantee at least the minimum supply
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and equitable distribution of essential com-
modities at adequately subsidised rates.
This subsidy, you will find, is not a waste-
ful expenditure but it is really an invest-
ment in development. It is of fundamen-
tal importance in our development pro-
grammes and it is bound to help in build-
ing up the morale of the people and in
imaking them work harder far speedier
achievement of higher production targets.
In a democracy, as against a totalitarian
regime, we have to boost up the morale of
the people and to keep them in proper
spirit. We remember that in Russia imme-
diately after the Second World War there
were large bread-queues but in a demo-
cracy we cannot afford to have such queues.
We have to ensurc sufficient supplies of
essential commodities to the common man.
In a totalitarian regime these queues and
the discontent and dissatisfaction of the
people can be controlled by force but in a
democratic set-up we have to take the com-
mon man with us, because in the absence
of that it will be difficult for us 10 enthuse
him to work for our plans and develop-
ment projects.

In this connection I would submit that
every possible step has to be taken to pro-
mote agriculture as an industry. So far
we have not been treating it as an industry,
we have been treating it something like an
ordinary routine. Just as we give protec-
tion to industries, we have to treat agri-
culture also on the same footing. Lack of
agricultural development has told upon the
country; gradually the time has come when
the tiller has to be properily recognised.
Absentee landlordism has got to be stop-
ped. A man may be owning the land but
it is the labourer who tills the land while
all the profits out of the crop are reaped
by the landlord who may not even know
where his land is. So the time has come
when land should be given to the tiller and
incentives should also be given to him.
These can be in the form of loans because
if the tiller does not have the money he
cannot produce. So he should be provid-
ed with loans on easy instalments and on
a nominal rate of interest. ILoans repay-
able in a reasonable period of time should
be given to him so that he could become
a real producer. That will be a proper in-
centive for him. Now, fair price to the
producer has always been a problem. Steps
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[Shri Nand Kishore Bhatt.}

have to be taken by the Government to
ensure adequale return to the farmer. Then
again, of late we find in the country a
tendency on the part of the agriculturists
to go in for cash crops in preference to
food crops. This, Madam Deputy Chair-
man, has got to be regulated and without
regulation I am afraid it will be difficult
for us to achieve our targets in respect of
the production of foodgrains. We also
require another positive measure, a network
of good service co-operatives. Unless we
umprove the working of the co-operative
societies and the co-operative movement by
toning up the administration ol the socie-
ties, we will not succeed in building up a
strong and extensive cooperative move-
ment.

Now, too much emphasis has been laid
on physical inputs, It is no doubt true
that water has to be supplied for agricul-
tural purposes, quality seeds have to be
provided, fertilizers have to be given and
pesticides also have to be supplied. All
these have, no doubt, to be liberally sup-

plied and their importance iS not
underrated but what is lacking essen-
tially is sound scientific and business-
like organisation of agriculture. I would

urge upon the House that we should pro-
mote agricultural farms in public sector.
For example, we have got a showpiece at
Suratgarh in Rajasthan. It is a 1,000 acre
farm. Would it not be desirable that we
should have 1,000 acre farms spread all
over the country, so that, on the one hand,
we will be able to push up our agricultural
production and, on the other hand, we will
be able to build up buffer stocks ? Today
for building up buffer stocks we largely
depend on the foodgrains imported from
abroad. If{ we take to the opening of such
big agricultural farms in public sector, it
would be possible for us to boost up agri-
cultural production and at the same time,
build up our own buffer stocks.

Today we are passing through a very
dangerong situation and that is our food
scarcity. This scarcity has been of an un-
precedented magnitnde. It has been found
that full and proper facts are seldom dis-
closed. Yt is relieving to note that our
Food Minister has started undertaking a
tour of all food scarcity areas. A bureau-
cratic approach to these problems will not

[ RAJYA SABHA ]
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help. Our bureaucracy today are prisoners
of their own euphemistic phraseology. This
leads to self-deception. It is, therefore,
necessary that steps should be taken to pro-
vide relief work on a large scale. We
should start relief works in all these areas.
The problem also exists of transporting
{oodgrains from the ports to scarcity areas
which requires to be tackled on a priority
basis.

I come from a State which has been a
surplus State all through. But, this time
we in Madhya Pradesh are passing through
a very bad time duc to failure of monsoon
and consequent scarcity of foodgrains.
Our crops have failed and the State is in
a very bad condition on the food front.
There was a time when we were supply-
ing food to others, but today we are find-
ing it difficult to meet even our own re-
quirements. In my State, there is a sizable
section of people who are known as tribal
people. They are no doubt poor, but they
are self-respecting people. 1f their self-
respect could be properly harmessed, if we
could give them credit facilities, if Gov-
ernment could organise relief work for the
affected people, then not only will they be
able 1o retain their self-respect, but the
country as a whole will also be benefited.
1t is, therefore, desirable that the Govern-
men; should train the tribal people in tech-
nical services, so that we could build up
the much needed infra-structure for the tri-
bal economy. We could have properly dug
wells and tanks and well-designed roads
with the help of these tribal people. What
I wish to submit is that under no circum-
stances should human labour be allowed
to go waste.

I would like to draw the attention of the
House to the Industrial Policy Resolution,
which we adopted in 1948, and revised in
1956. In this Industrial Policy Resolution
the Government had stated, that in respect
of key industries the Government would
themselves launch new undertaking i.e. in
the public sector. 1 want to ask a simple
question : Is agriculture not a key indus-
try, on which depends the life of millions
of people ? So, is it not necessary that they
should be given all possible facilities ? The
Government has a responsibility for pro-
moting, assisting and regulating the deve-
lopment of agriculture as an industry, so
that we can achieve our objective.
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Unemployment is another major pro-
blem, which has been troubling the people
of this country. At the beginning of the
First Five Year Plan 5.3 million people
were unemployed. By the beginning of the
Second Plan we had another 10 million
pew entrants. So, round about 15 million
jobs ought to have been provided. During
the Second Plan period new entrants were
10 million. The total comes to nearly 26
million. Out of that, the employment
generated is for 14 million only. Under
planned development it is necessary to
launch a more massive attack on the
problem. -

[ 11 MAY 1966 ]

Agricultural Iabour is an important sec-
tor and I could have dwelt at length with
their problems. I would like to submit that
at least the findings of the Agriculture
Enquiry Committees should be given due
consideration. The role of agricultural
labour in the development of our economy '
has been completely overlooked. In this
connection, I would like to draw the attﬁnul
tion of the House to the statesmanship
shown by our prescnt Labour Minister, who !
was the first Labour Minister of indepen- |
dent India. It was he who first sponsored
the Minimum Wages Act for agricultural:
labour. Now that he is back in the saddle,
I am sure, he will pursue his interest more
zealously.

We are talking of productivity. T want
to draw the attention of the House to the
problem of defence workers. The defence
workers stood like a rock at a time when
the country was faced with the Indo-Paki-
stan conflict. The working conditions of !
these people are bad. Their scales of pay
are not good. It is high time that a third
Pay Commission was appointed to go into
the service conditions of these people.

T would also like to suggest that maxi-
mum attention should be given 1o small
savings. It serves mulliple purposes. It
gives personal security and offsets infla-
tion. ¥ would like to make a reference to
the compulsory deposit scheme. This is a
scheme by which the common man would
have been given an opportunity to show
that he is also contributing something to-
wards the development of the country.
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Similarly, about unaccounted money, I
only want to make one suggestion. So
many concessions are shown to them. 1
would submit that people having umac-
counted money may be allowed to invest
in the housing programme and thus help
in solving the housing problem and I
creating social assets.

SHRI S. S. VASAN (Madras) : Madam
Deputy Chairman, I am a humble Member
of this House in the sense that 1 have not
spoken a word in the last two years that
I have been a Member of this House. On
the days that I have been present I was
wanting more to listen than to speak. But,
of late, on hearing the debales in the
House my mind got exercised on our poli-
tical 1deologies and how we understand
them. The other day, my friend, the hon.
Member on the other side, said :

“The Congress had adopted a policy
of democratic socialism. The word “de-
mocracy’ was to hoodwink America and
the word ‘socialism’ was to hoodwink
Russia. 1t was a double-faced shameful
policy.”

if this is a shameful policy, T say this
country has been carrying on this shame-

iful policy for the last sixteen years. If

mighty nations like America and Russia
are  being hoodwinked by the Congress,
then, the Congress has been successfully
hoodwinhing them for the last sixteen years
and 1t requites to be congratulated. The
fact of the matter is that some people, on
account of personal and political differ-
ences, have either forgotten or have not
reminded themselves about the basic con-
cepts of hfe embodied in our very Con-
stitution sixteen years ago. Part HI and
Part TV of our Constitution tell us about
the rights and responsibilities of both the
individual and the State and these two
Parts of the Constitution put together pro-
claim nothing else but democratic sccialism.
Our solemn resolution while constituting
ourselves info a Democratic Republic
speaks eloquently about only one thing,
and that is democratic socialism. Demo-
cratic socialism was not jntroduced in
Jaipur or in Bhubaneshwar or in Avadi
for that matter. In these places the Con-
gress was only strengthening and clarifying
its own mind about the policy atready laid
down in our Constitution. This being so,
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[ Shri S. S. Vasan.]

I am very sorry that my friend on the
other side should speak of this policy as
a shameful policy.

Madam Deputy Chairman, while I am
on this, my mind also dwells on another
aspect of the question. While we are
talking of democratic sociabism, some peo-
ple light-heartedly speak of a socialist de-
mocracy. Madam, how can there be a
qualification for democracy ? Democracy
is supreme and complete. Just as there
cannot be a Communist democracy, there
cannot be a socialist demucracy or a capi-
talist democracy Democracy mm our coun-
try will not and cannot admit of any ad-
jective except the one and only adjective,
parliamentary, because Parliament also is
only a democratic body. This being so,
the society that we want to build up can
be a.hieved only through democratic
means. Therefore, we have termed it de-
mocratic socialism, and this will remain
so as long as our Constitution 1emains,

Madam, if only our basic concept of all
our social and economic ideals and actions
thereon are understood by all people, then
there can only be two political parties fun-
ctioning in our country, one to keep vigi-
lance over the other, 1n promoting aemo-
cratic socialism, and this way alone lies
our speedicr progress, and that we all want
and not multiphication of political parties.

Thank you

THE DEPUTY CHAIRMAN: The
House stands adjourned till 2.30 p.M,

The House then adjourned for
lunch at thirty-three minutes past
one of the Clock.

——

The House reassembled after lunch at
half-past two of the clock, the Vice
CHAIRMAN (SHRT AEBAR ALr KHAN) in
the Chair.

= fawergmT weTEEEn Ay
ey 3W) :  IYAWTEAH  WEIEA,
st fora ferdraes aer HT ST & SR
fear & SuaT wrmw aw uFfaq @
T ST U FH F T

AT ATHTX T 99 & IgHAT T
& grar Fr g1 afe g W
FT GXAT & ATAA A FATFT AT § Al
qg AR M 7@ FL AT fo7 ovq wway
T ST AT Y SART NOMT ALY §Y AFAT
afz g9 5 AN a1 1 o F 74
TH I FHT AT & WA 7 AT GLHTT
FET qF AET A OE F | gA A4 @A
1 fowtar & 5 eremey faem & ava
Y 19T T U FAUAT 47 §ITR T HIA

afw faefar & o
TEHT AqA 4
wvafa o ]
AT ATT T T g Y

fodsr o, game o qrad g, SaEt
EAT gRY TTAT | AT | STaWreRs
wEvew, af et Sff & fagTat of SET
&1 AT gEETT IAdT a1 o R I0
arafar TE1 of FNfF SR TIAT ATCHAT
or fr frelt oft Hae & gme ST ™
T GST T F, UG AT T ATF FL F,
Sq T F {FEAT T qFG 9 ARG
T AT FT T BT AT AT B
THEC G AT AT ZATX AGT STH
A BT A AT FAA AT @RT AT
grwar T8 § fF o7 aw ¥ ey wwel
FT AFEAT Irg! (q@Tal F JTA FL
A% | SUMETEAN WERd, HH W ¥
7Er arraT & fo amely St o< v §
fagid a7 QT HIT AT S A9 AT
F 2 & 5 cadaar #1 ga stfgar
& AT 9T Areq fo, faRe aow Hr
oo fafew fewsifafeaw wa wfear
¥ oTaTe 9T agr & % fean, @ ®&w
Froor € fF garr i ax faafmad |
S FTHHYT foRaT SR ST SRR T F
FoAT FLG & 99 g 9@ aun &fgar
¥ TR GT IHT T A G | WIgT
3a% g { g oe 99 Seuaw fagra
g fgame &7 <@ forgar StreTe 9T Ay
FET o & fF gea waaar s at
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SUTHTEAN WEIRH, @8 g%, A
AEIE, 1947 W W g%, 19627 WY
g% #I< ffT ot 1965 ® ¥ gwat
AAFTITET HIATTET | GAF ASTE A1 JATA
qgd § AEr &7 99 fF um AT 1954
& TifaT @IS F1 qard wY T §
AR g AT T T 1962 7 g7 T
qrEwor fwar ) S T ATFEO AT,
A & T AT qeaey 59 ¢ a8 Tl
& fiomr =t 31 w9 e o |
FT TEWIE & A & 919 AR FAT
g fog ag o § ag favhe ez
g | A qCHRR ag o Srwr g i
= g dm T+, RGeS
v, ¥ fawwic FF1 9T T f )
a7 @aq g7 uT feam § saat
FEIAT GAT TIHTT T § FC IAHT
srpafa g F fir z@Er OF ¥ fad
T T FX | gH UF ST T T FEd
g fF gw dare & o weT & W
FAT TTES &, ST ST ooy fastifeer
BIIT STt AT A1RA g AR gE Hi”
AT T 7 T & fag FO queT T
FX I TO SF AT Gl ¢ |

JUGETENT  HEIRE, BRI §FT
AT W @I &\ wfvwme ga &9
F Attt AT AN S Y sifear 08
& fag dar Fwar s Wr g 9

* AT 98 quAaT 9t fr afeeae @
g9 3199 FoA H TG FLF, ST ACATE
I AR & faeg oF a9 gg & o
AT FT @ § AL AT 397 {5 97 A
qrfsReaT &1 faerar g I3 & &7 fe
ag T & f9 59 & a7 9% g1 TH
g TR FT TggRr Qv g & A FT
AR & T 1 S faver Helt wEEw |
ST =91 &1 IHY QET "W ggar g 5
gHET TS AN 5T @I &l STaghal
gt afer g9 mffa & ;1w & s/
AR IgFT ArFwr grm R adr gem,

[ 11 MAY 1966 ]
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UF QT ) FIATHF 19 F & foray
TAT 7T € 5 &9 39 Y STeneT FY
A X ST @ § 1 Tg Faw v fag o
FT AT &I, I8 FOT T FT FaTA
AEY, 32 W UK &7 g4 g {5 afg
ZH 89 A9 § 7% feew W@ & fr g
W AT YT AN A1 99 w9 A fagra
F, IT FAT a1al w1 (GFT AT w0
FEH A AWST I I9 AT &7 9T
ST = "~ foream AT migd
R © 7 BHIR 3T &Y
TERA & oA

FY ST & 0 &7

AT W 1 d Q4T g1 S GG
AT & ATHHO THUT T qv Tl &I
g @ 91 @ 9 X I9F qEaal
AET F GFH | AT HAT WERT FEd
z fr mifecae & qmASr 9 g 99 @
41§ TF BiaT G S QAT AIEAT G
# oo fasi ar oo g7 & I H
FTH S ATH TGIE F1 ATAT & FAT
FE AET TG FEAT—F T W
qifed™ & $a9 9% € aF A o5 @}
ST & g1 F90 g1 &1 747, g9 H
NG g2 | 59 WiFe™ & qHad 7
ZATY SATQT WHT & AV o9 1@ § gu
gt e &, fraer = fwar, a=rs
¥ AT A g7 f6aaT orvnT F19 FY o
gge! aEq a1 @ fF g 9w 1%
g zafax ug sxdq sawas @ frgw
AT FAART FT HCHTATT FX |
ag wrar {5 g9 SO &1 98 7 ©@
g fF fawa 7 mf & & s st
F1 fuafor 7 g dvag o= v Fy
A 7 ST &1 T & A9, gH
ATAATT FT Q@ §, AN I TF HILER
qrferdl gRi | gafag 7 STEAT S
fif garly wwT &7 faegwr fvig @
=g | gx ag fauim fdT o s
FXA & For SUY ST T 70 T HT
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T A T & I AT I FY AT FA
& g, o9 oo &) wiwqerr s #
fad, gary T F 47 TV & A
afe I g 7 F AT & A AT AT
AT SAET A F ITHRT I & (97 gq
=1fed fF zq faora & ST 59 I &
ZR o FET AT % g7 3T agr
s, srrgen &7 fewior 30 1 X qwa
£ AT FT A7 THT FEAT AT T@T ATT
U &TF AR T A AR FAT @EA
gAfad #4 gdAr & fF ag gwrd
qrEw gAE F, EAI qER Faex g
g9 d%41 FT IgA FT ¥ A I &
g X faad art aF A A
qqFA VAT 1 T HOT TGr g &t
Far @iy F1 G AT Y, 4g faga
Tag ffF &, g3 @ifq F1 e F &
ZAM GEHTT FT AG AL & Famior
# o fafeag vy o\ FIw TG@ET
arfed |

ITANTAY A315d, I TIHFETT A
FWeT 3T At gtk Fra faa 4 g €
21 war | graE F gARl glaare fa
T WL q LTS & G A I7 44T
qrEq ® FEIT TS a1 I 3T g4I,
Fa<a faedy @ foard & v e sow
qifream & urrnor fwar g Afwe
ferama warfara & #15 fag T T
FY s difud 73T & fag Jar gy
g, TEY AT W qF%G g R Awe
¥ @9F AT ATT FIA A AT FA
ad T zafag 97 9% g AT
a8l aaq, Aadr wiEd &1 I qgy
FIA, 9 a% A AU T FT FAC
qFA T qTAT AE g

JUANTAS Aglad, AEafw  feafy
a<y fafsa 31 gAR ag FA &1 S
FEAT ZAT IR T F I FAR
weft Sy »ff T fag o 729 § v 3fs
ag A 7 fasiter &t arrET aar @
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f& soar smafer wmen & cafad gw
THA IAAT FHRT ALY AV A oAy
ff aedr sTFw & awm Wy &)
# 78 =ngar fF g9 ST audy 71 9%
T F2 Afew ag o T =Eew fwogw
saAT At a7q £ T argT o v afar
T T ZAT I F AT A7 I I 3,
EATL AT H1 FITEaTe 7 o, Ay
T AAFT £ THE FT & AT HK
Y JE I 9T ®7 @a< § T |
JUFATAST HERA, FH [l AR F
Tz fagd %1 ==t #7 fF g8 0dY gt
A FRgAr aifzm afsT 7 39 qer
| EAT g fF 39 a8 fhgw s &
WA § FET FT TAT AT, @7 F v
T AEICE, d W SArfearEr, TEr
AW T 4, A7 G1fqF Feq FvT qrer
o wfRT 28 1a9g gardy 9T A @y
f&% sud so g fgar &1 39 wedr §
TG & AN &1 AT & 97 2a0, F o+
W 7E g T IAF( GATL ATHTT
AT &1, I Y AT 4 3T faewa
FT AT WA ATA | A7 AW @0
fag St 721 F23 § f5 ag Avm W@}
fasirsr 1 wraen @AT € fF 2w ey
A& A7 Srfed, A1 AT Ag AAWAq
T FET FE@ T AT | WAL AGT AV
FgH & f7 @ g v w0 ¥ faf
FO AT & | FHR "AT ST T F qH
' & W TR A 7 ogw qEE @
. forer i 2w g F aF | 99 & A
| AT Ay R o A A e e
| a8 Mg A1 A 7T T fF g e
i AN & 999 F1 gW Fv0 ¥
| T FAA £ ART g1 A Aae
| ¥R R A T o A A o
|
i
1

R AT R 9T & 98 OF g @
2, €T fiF S=aEw q SgoT F7 6N, 99
FoGEAT & AT W AT & FTATAIT
| 7 Fgr, fF @ sregeet MRIT & AfEa
| ST F gAR FEFAE A1 J9 7

-
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st ffeg ag & 9@ AV & fer
1 AAAT 997 fF 999% 7 48 R
g, ST q@ & wfstam # afsar o
TEY 7 S FAET @ SAW! g,
A1 9% A8% farwa a9=ar g1, 91
F39 THAIAT g1 HIT ATE TN FEATAT
31 AT gwHa g Fqa< @ifgg fwar
HUFT WG AT AT FHT ST
99T #T @ & fF qwwR awdn
F1 aifrear gfesar ser wr € v
IAFT UL FT ST FIGT T IET &,
34 gAR w@v fag It 737 & frgwa
ZYE TEHT I qIFFEATT a1 717 g 7,
FI AT 7% T TF FT 7% § 92 qATAA
fag g1 &\ Tafaq § grdaT F7& {3
ST QAT FEAT 92T § SHE gEw f
FT AW &7 a1 ST T | § 39 &4
¥ 1% qFF &M ARG g M7
A9 TgAT qATT 98 & I gwaa & qwr
fazelr fammbeat #1 o awx faam
fear o qar AR OgRT da & iy
F7g & I AFT TET & QTS Arafear
& vTeg fanet gma w1 @ew frar 93

3T AT a8 § f gw &7 @ 3z
F AW 7 qsg AT &1 WrEE 9V
F fA3 gar 98 = faQHT qaEr &
gutd & faF@s & f93 agr W
famaf@r w1 9 98 F@ Fv9 T
giaer 1 919 |

ST gATT ag g % agr a3 gematas
Tt grar &1 3fee § feafa & que
F@ & {99 ag Wt smaws g fr oF
AAET AT LT AR F7 17 fowar
e Y 59 AT A § gfeafad st
gFTAT—AF, AT, ¥@w, ATnas,
fager &1 gerr aur fawma F1 qrawaT-
areit I guTEtaF giagwei F g
9T qATET  FI O fawT F¥

3fa gaE 3 0
52RS/66 5

[ 11 MAY 1906 ]
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gz =n fag ot #gd & %

g Amn na fast fagifeay & @
THT FE FT gFT g | A H SAG T
AT wgaT £ fF Srgm a=a< ¥ @l
¥ grg Far frar ? @ Azt g7 Al
AMY q, TG 3 GF0 A qg Far F
AL § agT N FiF Fan fazanar
& o o faga w1 fed o,
afe gt gewe saw fag qa
| e

ST SEIOT FvE WOIeT & 9 & AT H
FEY =t FEAT | gATE S I A ATHY
Rz faun 6 #1390 Q@ & 99
AT AET AT § 1 ag wavtoq av §
TET & ¥ THT T 9 ) woled A
WHT 91, UGq 3¢ faeell 1 R aF
TE agaT | oF quEr 93 @A g
T 7 faeell F1 TR qF @1 9g T
T e 7 & e ar fawm gra we-
T g I GG ¥ TG IgF HET AT
T 7 FILN § | QA 59& aX |
ST FY ST ATfed 1 7 Fgm e
AT 9l ST S99 T a1 59 a0 F;T
Sarg & fF ity #ff w998 Woka
F1 yiw @ F= s @R e o=
FARG T AT FwRgagr &
THTAT AT, 8 Fg 9% G T 7 R
g T 1T FT TGT9 & a¥ FGIRT A=67
ENT | T YFT AEW AW I
F1 o7 fiy off 7w w7 ww@g A7
St wfew ga famr 9v ag w9 fa,
TEE 1< 9 HI g AT G qgRd
TG JAOE GT SYIET =BT R |

Iq TUTENE WD, TG IF g
W & arg R At feafy &
3y g, gAY @ 3W AR H
facaer s@wa WY @1 9@ # 9w dw
% anfas g F1 A J@ar g v avar
g & gy 3w % amiew feafa saly
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[ famergmr srarars s atfean]

] & FIaT gy w1 wy & fy faew
IR A Fo TG TG AT GHAT &1 TF
s 91 & os9 gara war faqd
7ET @R § g0 HA Al | AEEE
WY TF @ 4.5 T & qUEC €Y
IR uF qfs FY &G 13 w9 47|
wfea e g ag & f g4 uF IR
¥ fag o ST 9 wwaT &7 q=aT § A%
T g & fag 27 #iiv 28 w9
93q & | FT gAT vy feafq oA
FT ggt aT &, Fa1 garhy atas feafa
ISt g @ IEr FEiET g fF ogmr
¥ 1 FWa FH g1 s fagen
HET AT F47 oy AT 99 @l
T qTRT FT g ST 7

IUATETET  HEIRT, AT T F
7 fadas gra 59 afvady = af@da
AT FT sgaeanall ¥ fod g1 ay @y
FAFT AT AET o7 I9 4 9% 98 fagrey
Fr T4t &1 5 fF qEEET qg) g
wifgd, N faseft Wiz &7 a7 =nfea |
9y 919 fada® @A g, T eAT T
fF fagra sgA & oo A & 1 NFH
F FAT WA § | A NECEFT F
FTOT AR QW H WEWTE aEY P,
arfas smgea & 9w g foEer
fazufy sgmoTT qT Y F} 9T w0
g9 forgar waquie agFT |1ge & SawT
TFAUIE ALY &1 TET § AT THY nF wHT
T & fF A WA Fga ST g
A @ g Teawma & qfvreiaeg
AR @ FANY FSaE T @
g1 qw ¥ = A gSa
FT Q@ &, AW T geaa FX W &
T T a® ¥ BT W A FIA™ FT
FEFT I &) TH q9E & AT g-AT
XY & SEY ITRA | TFATT FET 8
AT @i W F7 gawdt # S AgaEgy
£ oY § | sufeg g6 qI9 9T s
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ag & =rfEd f gaTe w9d ¥ %7
uffg & S FAY W g, TR wE
THEATAY el |y @Y & ARl &
HATT 95 W@ § 918 98 farwn ¥ &
TwT y5ar Hfer dfafadsr, wve F1
W & SUF! FA FAT AMfEA | 5T 6
FIAT F AT § @A gH ATH TG FT
Fwg ® fegwr @ ¥ g¥H wE
Sifed &% S8F wed &1 agIAT ATMEd |
HTX W 9 qVE FT AT TG wAT a7
gAT | sgaean fasrg SIaey o
IUAAIETST WRIRd, EHTU AIHIT
ST TUT F A WP g 1 TH gug
W TR 9T T F9 8940, 87
FUAE § AW T8 o1 &A1 §0 § AT
4,09,83 W@ FIAT &1 AT WX
frg & < &7 ofez o8 ®@@r &
gAET AR ATIRT EY AT I\ gEA
a™ IQRT F fau Sy w=f foqar @
AT TEA GAETTT IJATEH SHT AT §
TEAT AT AT AT HF T FAT AT TG
@wmat | afww g foar sear Swew
g & foq ¥ § SHwT a4 Y
SEATET TG FL N § | AT gAY FE
glse el g 9 9 9% W &
AT 9% IR H o #agw § gma
F5 ATT AT IHT &1 & A A &
FT fF g6 39 9@ FT THH T
arfed & g omw wod FY feazar #r
FHR w¥ GF | THa Q1T g g9 g9
1 gadt & w9 four §, s g9 @A
IEART ALY FX GFA §, A1 ¥ ¥ ¥H
= faadr a=a @ fra@r 30 v
THET FAT ag EN R gmy g
qqA HTOHT HEEIAEEE qifqm ¥
ATHT G FT T AR FTAFT ATT I
grm fr i & T o§gd ag 9w
T SEE! OIS & oFge famr
S| fam A 7 9w ¥ AR &
IR | frar f& 59 & @@z 9@ 4§
ST &, qY qgT T FIQAT TV I9 919
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#r gz ¥ @Y f5 q aolr IR dor
T STAT, AT JTAFAT AL AT FB A
g1 wifs gara faaer &1 ger
arfgd zafae g ot Fwg ggw
9T g Jg q@ fEaar @ qarer @y
TH TG F1 ATIAT ¥ GLHT FTH F @T
&, 39 T T AT AL Y A
g1 s 8, o1 797 g 39 q9" 9d §
q% gH AT qgaTast ! Al § °g Fe
15T § fF 28 avg 1 wgha frag |

IRATETR [T, FRX ST AL
e == F7 9T g ggw faniw
Fq & §AT, AT gH 39 409 FI ]9, qAX
g q1ad fF gurdy s o faw faw
fafe faar ammeY Tt @ s9a afvorm-
TFET FA a7 71 fqato gam & 1 v ga
AR TR & fg@ydc & F 4
FraT Arfgd, fae swaew & 9§
Tmar s 9ifed, q|ogT Aewd
ALY BT AT QI F HIT AFTAT I AIT
Fz FA FI9T F7F TG FRAT 9 @I
frarsTa & 1 T A FT N FATEF
g ST 9 G fgr o @r , aewed
& FTAT 9T @Y (a7 7 T & AT IFHT
TR T &Y e & 1 ufen § Ay w
A1t § far ag <1 e g9 § 9g gl
FTHTL GI 99710 T &5 97 & {afaa
fafy faamt w1 oy seafa § &< fog
FI IFS ATF I F1S 99T FH $1 JI1C
& &, afwT ST Suww F & fag
79 Jq1 § | gaferg & =g v gard
@ 7 ad & faw wae R
FTAT &9 4 937 graT g T SaH
FITOT HT T FE A1 F@AT FL 4 3T
T TH TG BT HITT I T Ig THLAT
a«‘-ra‘twa“raaﬁtagaam%
FEL & @9 g1 qHAT |

AN WEIET, BATR AT FX
& A< H afg it 1 @ § AT we-
fafaeam sr @« st agar &1 == a7 @
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g1 1950-51 ¥ ¥ IR MRT
F AT 910 FUT TA FT 4T AR
1965-66 § 5350 FUS &4 T g |
GaT4T, FRERIE {1 et
¥ 3yq o@w ¥ § ofx oy feufy &
gAT 3@ € wgmE agar & e’ ST
W AR YT FF a7 Al
FU 7L FX @ & IoF A q@EHT
SAgTETT F THL 1T W@ § | q9iag
F a5 g fr aree wely oft o
T HIT FGET €479 I |

Tad g & g 4 7g o FEW
atgar § fr ot g% JTd FJeTew
g GXHE 9T, AfFT 79 IaH FQFT 3
q@Ee FT faar @ g1 gER A’
& UHH W ardl | St gt § JfE
T 24 g FgT fea AT A FAHA N
F@ 8 awds gar 1 afF =g
frTT v fo W€ §, safag ¥ &
W u@e T fagr war g TEer
FFT A 9 foFe q%g § 9, a8 |
faeett s q & arfaw €1 AT g1 T
gy ¥ ga aWi 4 ggarw & o Ty
FTX JUHIFATSHT & FHIT 3@ 98ar § |
zafag 4 Tgm fF S e weE
FAT FATRT BT AT a8 T & AHT
F10 f5 dYo THo 480 ¥ ST 90 FUT
&7 fAeT &, SE% o 9 AT FT AR
A7 IS AT FT TET AE & |
FX AT 39 Yeq IF F1 FF F Q&
&1 SUTRT =BT WM |

IqEATERS HEIad, gAT A&l FHLAT
sraeaT saAr fansy g€ & f g7 @=
gH SHTAT FTAT 93T § | & qIav-
07 dsiaz e § frwe F o o
I FT T & ag so Fandv
FT & W, Tl 98 7RI W TFaT § A1
I+ AT Iq TF IATT FV ATILGHAT
e | W gHe A A smar § fR oS
q9 G Y Fg 91 g g fF TR
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[ o fower e wearar ke |
FF GTF AT Ay g A1ied, a1 84
AYg FT HFET ;WY qEy &7 ST &7
FTIHL ¥ gay K oy gAry fafy faam &
¥ Tma Frufodes §, 79 oF IFH0
e Y fwar omar, a9 aF w6
AT 3 qLg ¥ TEY g1 gl g |
IUGHIETST WPIeq, AFT dF TUTHT
T gETA § IYA TAAT TEHST T W
2 fF ¥t 38 sFeT wE@He gt ST &
AT T M FGHAT &1 AT & | 36T
aE § 79l % F9 dfew vgar 2
THEE FR TFA &FW anfeadr &
THER T TE F FOO §A TG
FIAT TEAT § A ITHT TN I8 grv
§ f ag FAMEE Y uF aE V@I
fo foa et 7 fra ooft @it g8
2, Sua foa smwed gt &, 37 9y
T F BIEFY, AW T A AT
aTefadd T ¥ TEW dF aw 3 g
AR IEHT ¥ FI Aq g ) THT
ST a8 & § fF S B wiE anr
A § F 9gT W g I S
I8 aF T g &, S TEw IFg
yfgafay & fawa T aaar @y g,
g feft 7 fady awg ¥ 79, @, 2@
FE FT AR F AT FH T97 &4 &
IR W % ¥ gAY qIHTT FT T
&R #T FGaRT Tl § |
G TF I T(F a9 FT 7477 &
uF FLETET F faqr 9v, 79 a7 I9%
g fofta At 2 s 2, wsr o T
TEAT & | IAAT TG U TRAH 3
anfpa< d w&F g fF 39 arden F
fot wF "G @ ag avm
smar 1 58 | @ sy ww fa
9 #1 fqEer ol @0 9% gawr
AT FaedT #3 | 39w fFaa dfew
§ TUF IT g ATHS BF Y Ug wA
g fF A guecgfg o g 1 1959
60 ¥ 5,08,777 FIY A>T F sitv
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T 1963-64 F1 fOE § FTAT
12,26,406 32 qfzT €| & STqa
T fr gl AR T FET
afem T 7@l &1 TR agd ¥ A
Ty § w1 &, 1948-49 ¥ Ffew =
A T g | AATHNS QAT R 1948-49
F sl 17 ¥ afeT g 1 AT 1964-65
¥ 30,847 39 e § | TG YA
HI0T FT TR g ogw Y A
M fagera T AR F 0 OFER
ATAEE Tq9 FA9 9feT @ A1 I8 §9
AN TEY FET AT THAT

zq fad § ardar Fem f5 adr
feafq & g oI 9 W F @A
% I99 %1 99 ¥ (faw 7ga @ {7 A7
7 W g aw faewe fam @
SEF! HE AL @A gd AL ATHL
Jqdt adaT g 4 afeas 77 et
¥ AgT qT Y ooy sy 7 fAwiw
F F AW W FoETa | gEY
A T wAfer yeaaEaT g SEEl
T & g g @R 1 3
YT BT FEH IJSAT AT(ER FF AATE
¥ F79 A8y Torm | THT i F gfvop-
taeq gary feafr sT & ssav WY
SR

TET AF FT F G F 4T T,
F7 ey & FWA |/ {Afeaar arAr
Fifgd | Ay gerd ag & fF osAw
FUaT gfEaT 9 w@F &1 uF mr
F fgam A4 ot 2 5 odfess &
4597 & A7 ga¥ war & fREmr 9 o
@ fF uamafswv daw @vg 0
o &1 ZH 2 1T UF §Y TEN § AL SAF
ST wely oy & F w9 feaw ¥ fewma
§, qo g% & feam & € A A
g &7 & Sae SR a9 § o
gFT A w74 &1 59 fod wT Ay
aaear & Fr H fefemmar Fr
TR | a7 aEEy qH g\
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g9y, % YA & U ¥ IE 91
TIH &K AGAT F9 T FH TFH7 F 7
T Y IrA FT T |

WY, I8 Ud o & Aiwad,
fearg & fautem snfz & s swaen
& I ufus areet AT dfas e
Al AR weeT AN |

14, TOTEE FY S el feeh
% Tt § W A xAva F e sfaw w1
frafrr & & svmar smar &, sEOx
qIEY Ty FTAT AF W L

wEE, AFI F1 fAeaer @ §gA
A7 § gAT & IFr 7 oy FIY AT
A7 F7 |

w2, FT A ager oA e wY @y
AL §THIT F FEAT A 3q4T @) @l
% Pr Ozain 99 € o ) o A 7
7 & T f W )

T srfafray s sdade #r qg
¥ S arEl wqF wfy av T3 qre F
9T & qg F1 srvwy afefeafy w1 aFw
TET & 1 T qYE A gAY FIHTT Y A
1963-64 W 1,60,37,681 To 3 ¥
T IR qE FW 0T | AR T G
feafy 7€t & 1 g @8t ¥%7 37 foim
ey AY gar § o 7 aww & aga
A A oA AAren fEE F7 F
g1 T €t 3HRy Y TeAT qIFTE AN
F7HT IR |

S A1q A fg# FA Ao
gfg #1 g Swwr aww faa wmw
T & WY 3 A ey g 9w
IUIRFT UF IJUEEAEN 9% qgT 7T
g¥TH 93T | 39 fAd 39 gf7 Y amow
frar sy
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TAEE ¥ @A § A Fgrd g
ST & S99 FHT W A 0 Y g
ag ¢ 5 g7 F=mr sa=ifl #1 dq7
WR § al Miqd I Fga & 5 g
TAEATE qGTS T AT WG § qeeas
Tedl § @1 Fg FEART agd &
ZATY JAedlg 9918 S1d 1T I8 W
FIAT AT &\ @ ®# A fF g
qqTaT A W@l Wl #SAT g1 gt g
gl agt e F ag | fagan s
T § SEF afd g e fean s
a% @t 73 q|r st § fF gwr aga
94 &RV |

T Wl & g1 § arge we 5§
FHTY. At AR ITT AT qaeqTeil H1
1T § @ FT Y FIH ISE | TG
o s

SHR1 S. N. MISHRA (Bihar) : Mr.
Vice-Chairman, Sir, this Finance Bill, to
my mind, is a child of late birth. At least
by seven or eight months, I should think,
the birth of this child has been delayed. In
fact, it should have come in the midst of
the Indo-Pak conflict, when the enthusiasm
of the people was at its peak, in the form
of a second supplementary Budget. Had it
been done like that, I think the economy
today would have been in a much better
shape. But our Government, it seems to
me, has still to learn the art of taking the
flood at its tide, and we have missed an-
other good chance, another good opport-
tunity.

Mr. Vice-Chairman, you probably know
what a huge dose of deficit financing had
to be undertaken during the course of the
last year, may be for a very legitimate kind
of expenditure that had to be incurred, But
if we had the second Supplementary Bud-
get—and probably the fare of taxation
could not have been less, as the people
would have been prepared for it, this
amount of deficit financing would not have
been necessary at all. I must emphasise
that this deficit financing undertaken dur-
ing the course of the last year bids fair to
constitute a serious threat to the prices in
the coming months.



1083 Finance

[(Shri S. N. Mishra.}

Secondly, this Budget of 1966-67 could
have brought in further additional resour-
ces and that could have practically seitled
the question of resource mobilisation for
the Fourth Five Year Plan. This morn-
ing's newspaper gave us a very shocking
news that the size of the Fourh Five Year
Plan might suffer a further truncation be-
cause of lack of internal resources. Now,
if the Government had acted with a little
forethought, I think it would not have been
confronted with any difficulty with regard
to resource mobilisation for the Fourth
Five Year Plan. I may also say that today
we would not have witnessed the tragedy
of the first annual Plan of the Fourth Five
Year Plan which has got a lesser outlay
than the outlay in the last year of the
Third Five Year Plan.

So from al] these points of view, I do
think that the Government had missed a
great chance of capitalising on the upsurge
of the public sentiment and enthusiasm in
the wake cof the Indo-Pak conflict.

Even as it is, I must say that the Budget
is a clear, unmistakable proof of the vita-
lity and recuperative strength of the econo-
my that has been built over the course of
the last fifteen years of planning.

We have had, as you know, Mr. Vice-
Chairman, one of the worst droughts in our
history and there has been a drop of about
12 to 13 million tonnes in our foodgrains
production. We have had a sizeable de-
cline in the industrial production, There
has also been a pause in foreign aid
throwing out of gear much of our invest-
ment and production programme. And so
it may well be that there is a decline in the
national income during the last year.

Sir, in spite of all this, this Finance Bill
registers an additional revenue of Rs. 90
crores or so. And if we view it in the
context of the Supplementary Budget which
had preceded it about eight or nine months
back we would feel truly proud of the
economy and its resilience. In spite of its
weaknesses—and there are quite a few
which have shown up during the course of
the last few months—I dare say that this
economy could stand any scrutiny or pres-
sures, internal or externmal. It would in-
deed be a sad day if these pressures wers
allowed to change the course or the
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momentum of our economy. Nevertheless,
I must say that a sense of crisis is sought
to be created about this economy, and to
this the contribution of the Government
spokesmen has been of no small order.

Mr. Vice-Chairman, you will remember
that first we threw up our hands in des-
pair and said that we could not have the
Fourth Five Year Plan unless there was
an assurance of foreign aid from certain
quarters. You find a strange spectacle now
in the country, There is the Planning Com-
mission but there is no planning. There is
the Planning Minister but there is Parlia-
ment minus planning. I can hardly recall
any occasion during the course of the last
2 or 3 ysars when we have had any chance
to discuss planning in this august House.

Then again we began crying aloud about
our food deficit. We said we could not
tide over the food situation unless there
was a sizable aid in respect of food. This
has been followed by trips and tours.

All this has contributed to a posture of
‘he country which is too tempting for any
foreign interests not to push us about.
Naturally we find that foreign economic
interests see an ideal opportunity in the
present situation to exploit our difficulties
and to force us to change our social and
economic policies.

My submission is that the Government,
with a little more toughness in its demean-
our, with a little more grit and determina-
tion and a little more awareness of the
sacrifice and hard work the people of the
country are capable of putting in, could
have discouraged any efforts, external or
internal, to exploit our difficulties. But
this is a course which apparently did not
appeal to the Government.

1 think it is necessary in this context for
me to refer to the controversy about
foreign aid. Hardly any one in his senses
seems to be against foreien aid, but the
overjealous protagonists of foreign aid have
tried to put the whole controversy in a
wrong perspective and focus. What is
being currently debated, to my mind, is a
very healthy thing and it dozs credit to the
country and to the great democratic
society which we have. The point that
is being debated is not whether foreign aid
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18 necessary or desirable but whether the
new terms and conditions that are being
attached to foreign aid would not jeopar-
dise our values and attempts to build up
economic self-reliance and economic inde-
pendence and ultimately whether 1t would
not threaten the defence of our country.
Whether it is the fertiliser deal, the Indo-
U.S. Foundation, I would like the House to
judge it on this touchstone. And let us
all remember that self-reliance would not
be achieved as a goal unless 1t 15 used
as a means at every stage. Seclf-relance
is not a thing which would come to us on
a particular day suddenly, For that we
will have to usc self-rehiance as a means
at every stage. Therefore 1 would like
the House to remember that if the Indo-
Pakistan conflict and its aftermath have
taught us anything, it is this that our de-
pendence on foreign aid is becomung not
only considerable but it is becoming al-
most absolute and dangerous. Therefore
the country wants to know from the
Finance Minister how far we are from
the goal of economic self-rehance or
economic independence

My own feeling is that it has been dis-
astrous not to have prepared the Fourth Plan
according to schedule and on alternative
assumptions with regard to foreign aid.
Had we done that and told the world that
if foreign aid in a reasonable measure is
available to us, well and good, but if 1t is
not available, we shall stretch ourselves
to the utmost and cling with the skin of
our tecth to the cause of independent deve-
lopment, 1 think, things would have been
completely different.

Now, S, 1t appears to me that the
Finance Bul is too much centred on the
routine problems of the day and it has not
much thought to spare for the long-term
economic and social objectives of our d2-
velopment. In fact, if you consider it in
terms of the twin problems of defepce and
development, you would not find much
justification for what has come to be cha-
racterised by some as a formidable fare.
The annual Plan for 1966-67, as I have
already told the House. is of a lesser order
than of 1965-66 and, again, there has not
been a substantial increase in the defence
outlay Even in respect of the most seri-
ous and urgent problem of rising prices the
Budget does not seem to have much con-
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cern—I1 would hike to dwel] on this subject
at some length because this is the one
problem which 1s very much exercising the
minds of the people of this country—and
his, Mr. Vice-Chairman, in spite of the
fact that a huge dose of deficit financing
was undertaken durinz the last year fol-
lgwed by a very serious food deficit in our
country. As I told the House in the very
beginning, this might exert pressure on the
prices 1mm the coming months and, I am
afraid, that this Finance Bil, because it
has failed to mop up the surplus purchas-
mg power of the people to the desired
extent, would be characterised as a serious
fallure 1n this respect However, let me
hope that it 1s not going to be so and there
mught happen something during this period

which might help us to tide over the diffi-
culty

First, Sir, let me say that the deficit finan-
cing undertaken last year, when it was ex-
pected that there would be a sizable surplhus,
was of theo rder of Rs. 377.32 crores be-
tween 27-3-1965 and 25-3-1966. If we add
o that Rs 70.82 crores, the order of defiait
financing undertaken during the period bet-
tw.en 26-3-1966 and 1-4-1966, it would come
to0 Rs 448 crores. And let the House re-
member that thus 15 the largest of its kind—
or probably the sccond largest of its kind
during the recent economic history of India
As against the ori_inal estimate of only Rs
550 crores of deficit financing, the Govern-
ment draft on the Reserve Bank of India
would be of the order of Rs. 1,166 crores
duiing the Third Plan Now this should have
m.de us use our fiscal instrument more pur-
po cfally in regard to private mvestments
But there 1s no private sector plan in 1966-
6" We have got (he annual plan for 1966-
67 for the public sector but we do not have
1uy puvate sector plan for 1966-67. There-
fore we cannot say whether the private sec-
tor would exceed the plan estimates or not
Thus 15 a point at which we might apply
curb of a certain character

We also could have expected the Finance
Mimster to curb non-essential consumption
so as to break the back of inflation. Further
there should have been no uncovered gap
during 1966 67

The Finance Minmister does not seem to
have bestowed much thought on this matter
Instead, he has taken certain steps which, 1
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am afraid, are bound to feed the flame of
inflation 1 shall give you a catalogue of the
steps taken by the Finance Mimster which
are going to feed the flame of inflation.
Farstly, he has provided for larger dividend
distribution through the Liberalisation of the
Dividend Tax and the abohuon of the tax
on bonus ssues  Thus 1s bound to discourage
plough-back and so this does not fit 1n with
the claim that this Budget 1s production-ori-
ented Secondly, the inter-State sales-tax
might raise the price of some essential com-
modittes  Thirdly the duties on cloth,
sugar and khandsari nmght tend to raise the
cost of hving And then, even this annuity
deposit scheme of which I have never been
terribly enamoured, has been liberalised. I
have indeed been one of the most enthusias-
uc advocates of the CDS, Compulsory De-
postt Scheme, and I think 1t was a disaster
that 1t was taken away two years back How-
ever, this liberalisation of the annuity de-
posit scheme also does not point to any
intention on the part of the Government
that 1t 15 very serious about the rise in the
prices Even the dnive, Mr Vice-Chair-
man, to uncarth black money seems to have
slackened As you know, this black money
has been playing havoc with the prices
And lastly, the abohtion of the Expenditure
Tax also certamnly is not going to curb
mflation  So there 15 hardly anything here
m the Budget can be called anti-nflationary
or disinflationary

Many hon. Members have already pointed
out to the risin> expenditure on administra-
tive services This should certainly have
claimed the attention of the Finance Mims-
ter if he wanted to curb non-essentital gov-
ernmental expenditure This has been ris-
mg at the rate of more than 12 5 per cent
per annum Probably last year 1t might have
come up to the neighbourhood of 15 per
cent It 1s very important that both from
the point of view of curbing inflationary
pressures and for resource mobilisation for
the Fourth Plan the rate of increase 1n
expenditure on the admimistrative services
should be limited to 5 per cent per annum
and nothing more Similarly the non-Plan
expenditure on revenue account should not
be allowed to exceed 3.5 per cent per
annum  Last year 1t increased by 15 per
cent This does not augur well for the
Fourth Five Year Plan In this context
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sion \on the lines suggested by the Taxa-
tuon \Inquiry Comnussion should be ap-
pomnted to go nto the whole matter of
the ¢xpenditure on admunistrative services

Now I have a few more points which I
consider to be of some importance (Time
bell rings) I have hardly taken 10 or
12 minutes

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) You have taken 20
minutes  You were called at five mnutes
to three

SHRI S N MISHRA If you could
kindly allow me a few more munutes, I
will touch on a {few more pomts. You
Anow, Sir, Budgets in these days are not
Ithe modern ladies basking on the beach
m bikimis  They are like Victorian ladies
draped 1n many folds of garment

SHRIMATI C AMMANNA RAJA
(Andhra Pradesh) - Why all these remarks
now ?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) No interruptions, please
Come to the pomnt

SHRI S N MISHRA
that about any particular persons
saying about Budgets that

[ am not saywng
I am

A pomnt 15 generally made, Mr Vice-
Chairman, that unless concessions or re-
liefs of a large nature aie granted, there
.annot be increase in production This 18
a pomt with which I would like to deal
some what fully It must be clearly un-
derstood that what 1s standing in the way
of indusirial production 15 more physical
than fiscal in chaiacter So these conces-
sions and rehefs which are being advocated
by certain quarters seem to be somewhat
irrelevant  The utility of fiscal incentives
15 bound to be severely Limited 1n the con-
text of the physical shortages and limita-
trons If real resources remain static and
investment 15 sought to be artficially st-
mulated, the effect 1s bound to be infla-
tionary Moreover, mvestment m financial
terms seems to have exceeded the Plan
esiimates, the Plan estimates for the Third
Plan, I mean And if the official view
about large scale evasion and unaccounted,
money 1S correct, one does not hknow how

| would urge that an Economy Commus-'taXation can uact as a disincentive
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What however has been a matter of
genuine complamt by the private sector is
the credit squeeze, and this is indeed one
of the important things which seem to
have escaped out attention. Yor the Third
Plan period. the banks’ draft on the Re-
serve Rank has becn only of the order of
Rs. 7.59 crores. The Scheduled Banks'
draft was negative to the extent of Rs.
55,91 crores. The State Cooperative Bunks
also had drawn less than wha; had been
envisaged They had drawn only Rs. 63.5
crores as against Rs. 200 crores that had
been envisaget. As against this, the total
Government draft on the banks has been
of the order of Rs. 413 crores. This was
originally estimated to be somecwhat bet-
ween Rs. 175 crores and Rs. 225 crores in
the Third Plan period. Instead, it has
been Rs. 413 crores. The total Government
draft on the banking system has been of
the order of Rs. 1,580 crores. And dur-
mng this period, Mr. Vice-Chairman, you
will remember that the money supply in-
creased by 1,700 crores. That represented
an mgcrease of the order of 60 per cent over
the last level. Thus, of this increass in
the money supply, a large amount, almost
the entire amount, has beepn due to the
Government’s draft on the banking system.
Consequently, some distress in the private
industrial sector has been caused, and it is
possible production might have been affec-
ted. So the obvious policy dictated by the
experience of last year is to liberalise cre-
dit on a selective basis for productive en-
terprises and to try to reduce the Govern-
ment’~ draft on the banking system

I et me examme next for a few minutes
the Finance Bill from the point of view of
socialist advance to which we are pledged
I am afrard the position has not been quite
satisfactory 1n this respect

THE VICE-CHAJRMAN (SHRI AKXBAR
ALl KHAN) . Only two more minutes.

SHR! S N. MISHRA : If you will kind-
ly give me three more minutes, I will have
done. This is a very important aspect of
the Fiance Bill which should inteiest the
House and I would request the House for
its indulgence particularly when I deal
with this matter. I am afraid the structural
and institutional tendencies of the fiscal
system are not in keeping with our social
32RS/66—6
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objective. No doubt the structure that is
steadily emerging is more and more simple,
more and more rational and more and more
integrated. Bot timc 1s being achieved, I
must emphasise, at the cost of progressi-
vity and at the cost of the social objective
As long as the private agency remains a
major instrument of industrial development,
the redistributive ethos of our taxation will
have to be strengthuned The countervail-
ing or corrective mechanism in the fiscal
system seems to be eroding fast, and this
must cause the House considerable con-
cern. So we find that there has been a
weakening of the redistributive measures
like the Wealth Tax, the Gift Tax, the
Capital Gains Tax, etc Taxation, Mr.
Vice-Chairman, has never been a redistri-
butive force of any considerable consequ-
ence in this country except with the salary
earning class, particulaily because of tax
evasion Now this taxation structure fur-
ther loses its potency as an instrument for
radical change. In fact, there has been a
steady dilution of the socialist content of
the taxation structure during the course of
the last few years. I have no doubt that
this is going to create increasingly greater
built-in tendency which will increase the
economic 1nequalities 1n our society

Today, Mr Vice-Chairman, you find that
the Expenditurc Tax 1s abolished. For
what reason hag that been done ® They
sy that the yield has been too scanty and
also the administrative resources which
were spent were proportionately toc largs
But you may take the same view with rc-
gard to the Wealth Tax and the Estate Duty
and the Gift Tax. Who knows you wull
not do that tomoirow? And even this
Expenditure Tax, as you know, has been
mposed twice and abolished twice. So 1
consider 1t to be the Deogin of taxation
recaling that famous Rulers’ whims and
caprices. Probably that has been the case
with regard 1o this tax

So 1l the<e taxes which are of a redistri-
butive character had been producing very
poor results, what should have been the
reaction of the Finance Minister ? He
should have asked himself whether it is so
because the machinery has been dcficient,
whether the required skill has besn lacking,
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whether the persons responsible for collect-
ing these taxes have been lacking the neces-
sary outlook; what has been the reason for
this ? Therefore I would particularly plead,
that to go into the redistributive character of
our taxation there should be a Commission
and this Commuission should place before the
House the reasons why these taxes have

not been pioducing the desired results.

Only one word more and that 1s with
regard to liberalisation which seems to be
the most fashionable word at the present
I would like to warn the Gov-
ernment that this liberalisation should be
undertaken with great care. We found that
days ago in this House an
announcement was made with regard to the
de-scheduling of industries and 12 indus-
tries were mentioned n the first instance.
I have not gone into this matter to the
extent necessary. But I would say that the
Industries (Development and Regulation)
Act has certain very important objectives
before it and they relate firstly to location,
secondly to protection of small-scale indus-
tries and thirdly to the prevention of con-
So if you
are going in for liberalisation and for de-
scheduling of industries, you must not lose,
sight of these important objectives impled
in the Tndustries (Development and Regula-
With these words I would like
the Finance Minister to consider some of
the important points which [ have mention-

moiment.

only two

centration of economic power.

tion) Act.

ed in this connection. Thank you.

S5l T awEw (Yary)  ATsd
A7 wEET, 7 AT 0FR F T
¥ AT A AT A8y AgaT g, g a@r
Tg q@TAT FAgAr § [F AH S 59
Toe #1 g G ¥ §A74Y § K g
A F9F TARA TGAT GAT

ZqA F1E TF 7Y 8, 349 (wey A
R Taae €1 Y g, TEET G
EFIT T E [F AT W@ &T AWAT
& siaT e Eves YT § 1 g F
e F Y Uarg T @A dF4 F FaAY
& q W g § R § I9F A0S
AT 98 T GAT aAT FRAT§ |
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10,000 &IF 97 NI R 535 ®o
239 &, wifFedr @ q 550 ¥4 &, WATHT
# 120 §9F g, AT H TS G ¢,
ENPERT 7 $® A4 §, N9 d 580 T
Z 1 SE a® ¥ 20,000 T H W
§ 3,175 ®79 &, TfARdE R 2,300
g, 99AT ¥ 760 AT, AGNG A FS
8T %, TEHM W 600 ¥F § AW
e q 3100797 § | 3T TG F A
FE T A a1 oIt faem fv O
AT I WIITF 5600 0%TF &, TRET™
# 50900 & W@ W 19600 ¥,
FrAT F 10800 8, EETFETA 12500
AT NTT 350008 |

= gitewe at (fagre) @S 2w
FT AT GG | AT FT L, TE AT
o FET FArar 7

st sr@ ATqrRw ST AT AT A
# 36 FoArar g A7 T FD a0
2\ 1§ ug 7IET G A fo AW FHAT
3q a9 & qX F 44T grEdc g0 #
FTE § TG g A sl fadT & wmy
Y T34 ago =7 fgeaT o@T A g
ST HTHR qio &9 97 QO FHA 33
ZANA & Iy FW@ 9 7 I Ay
(aerTl @t 59 3w § gO, ZE1 ST A
afear a2l | W T g W 0
F A% & F WE §IF e ar
qrferg o0 oft e g3 & W@ ®
FA A A A7 G ATIH VA T
ad fedr s § sfams s et
atv wa & qgr gEEl § AV @ av
& T gHIA qv STET f&H s vgr av
e 3ok fag #qc i gE i 3@
gFF qX 8 [7 &1 A 51 & W@ e
1 ag g N A Tl & AW
& gaferg § TIHT SITAT ANZAT F
TET 9% #ia A #_f ¥ S w4l €
grfag i & faq 787 fer aeT aA
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Ffae | agrov T Aie @S A ag gFe-
e 9% feaz oy f5 gd sTaer Qo
T 78 7 o7 5 F 5@ F7 a4m
A WX QT FEEHT § TGS I
AT A QR 0N 78 3 @FA1g ? Al
T TqAT 71X f1z g5 fa s AW w5y
Freafa =t @ AEr faw wr &\ e
& &Y g q 73 agr G foar § feqar
& TTETfT AT AT W | FAT EAR
WA T aw A Aag g7 0% 2
Feaf serer oY S 1 G S wE )
g AR 9% fa qET § a §T R
&7 Fgr ShraT ot {5 99 g/ arendy taeni
AN TE &F A o, TET, T N7 wzT &7
Afeai ag s afFe gmR gew
FI AT 78 &1 M5 § f e S% @
F targ srerer ax TE fAwar &1 q=a1
#1 foa & f@7 go 9% a4t fawar
g\ foosr @ agl 9 Sqear T
€ & o=t & R F Mg I gm
q% A&t 8, Y g A A A ay
T g AaT g |

ar ¥ Ay uw & W oA & ogww
5% Ga8 sarar fae Same AmT g
BN OXAR AT TH AT AEY & F%
TR GAIAT  f wew A q@ wET R
zafes @ ag xwr =ear § Moo
WX 340 F7 Mgy § ar Afwe |
affq qars @ ag & fF arwr St da
A gEA &gl I 9T gErer o
FW § AT AE AT AT aga, AN
A R AWy qoran s dwm
q = T AT 60 797 fFaved § oK
TGl § @ARTT M F1 qaA § 72 wF
e wagiaar g =@
60 &9 (Favee w1g & at foer | &
T A7 FTE WuF faEeew or aFar §
TERT FISHFT WY Ig 9T 9 ST 10
Y TT{wE TRy o @r g A ag o
g el & fqar s wr gy @
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ANT YO FT IAT GAAT E, TS FAAA
2, ¥ raq @EF T IT d W@ AT § |
wfea St fafew g & @nr g, ada
AT E, ¥ qvaW GQERT FIAT § A
2\ & LT A T guv av fF agr
¥ TR FIT AT § FAT TG 7 AT
RN A E A FEe ¥ S e
far sarrdl AEY @9 g, A<FTC Al
§ | T FLHTX T ¥ TR AN g AV
ag g¥ I I9 9T AAT NIhE oAl §
AT Z® W § W A A TG
SEREE

F oTH HET TF AG A HEAT
FAEAT § 31T a8 ¥g § % § aefr g
21 | 9aET T 97 AR ag 9 q@
fmged &1 s e frar | z@
aw® % FEy § W frar @) e
AR Y W ¥ 57 (% qA e UF A%
1T qFAT & FANE g wfaarae
AT BY AT GATY /ST HT GHA &1 |
{7 97T o1 f& 4 grgrdr Fam wag F¢
TFATE | IFEW Fat (o SH U FIATHA
FINT 8.4 o §, WFT GaTq A CF
TET F | 19 To FI faF Wr A |
39 a9 ¥ UF AT & FAT 11 ®o
ifthe foram o Wr§ | TFR FT Yew-
a4 i 7 tq@A ¥ TET Ear § A
Zq @ & 70T w1 WY SarE IH |
qgy & | SN FET {5 R gH e
AN § &1 A AT WA AT ATHT
AF A 1 AX IHF WA T AT qAX
fagr | 9@ ag ARH THERR
F qra @1 gEwaw A ag 5 A
g q1 8.4 %o Fr g gm, AlFA
19 %o AT F AT | TWWY F UG
FEN AEAT § & @A H I8
AT O AR P T g S arafawd
T FATA W § | WA FATQ SATE-
¢ qOF @ & 7@ g, fafew ™
F AW FW & Fifs IAF T AN
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[ = strer AR |
#1E gal qad F1 qLIET 9EY F
w7 g177 98 & for w19 a7a7 & F0H
8%o 498 2 q13% 19 %o IATYZAT |

T A% F TS & qF &7 oY %
FAFT AT & | fow @a-ar S w1
ToET aread faar gaw g ¥ & @&
qET ¥ a2 | Afww o g
g, ST 9 F FTEEET FZA § I8
T g f &R 97 faad 8 | e Fifarm
UF QS & FHT 57747 2, & avgqa
fastr 8, 39%1 @ 5 %o ¥ fuwar g,
ST ST aTIET , Y o[ 7T AT AT
TS FET £, Fg ag Qo A 1<
e ar ax famar & | gafae € 1
FeAT g g % sy 7 wfgy &
a A F1 few qg & foele fasr
=ifge v gt adar snowr sfeqmT
For arfgd 1 A weg 9z & F
s {57 @wnr &1, fog g9 am
F1 wrgaa fad & F ar st 97 o7
B AR W1 AAT g, IAAT q04 q@dl
JrvE & AT AW G w1 FO A
BT AT AT @I 1 T avg F AT
qd wew 7 g W@ E F AT AL A
gl wifgo 7 ey wew W oweal
AT gI {YAT G ¥ (AT &, “AfFA
M AT KN AT FHT T FAT R A
LT 4 AT G T & (9T 18T
g foawr #97 faar &, 997 W ST
a7 437 g7 € 9 97 50 § 100
To % GTAT § | SHAr HAT {gegrana
FT GTARITHI T 8§ | (%7 f9@~  {g=7
T § GGF TE@T TE gRIT AT SR
Fg a1 fF swer =nfgd, araer wfga,
a9 =rfgd 7 38 axg wd gfar |
ATy ST R of 9 @I g8 AT
qEATH gT | ar g9 oA ferar aga
¥ WeFl § WX Iq5 a9 gl
TG AT FH A q & W7 qqT
T8 afew qgw ¥ 98 ¥ awax A

[ RAJYA SABHA }
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T & | S ART 1T & UIR T qATT
TE ARA &+ AT Ag THY § fE A
AT H¥ faerm, & Iy 97«
#4 faerm v weF AT a7 gad
=rot fgett a7 787 | fawe {zar faeat
g g7 AT AT @RI B wel b Az
g€ B Z1 T | W FAT AT A
QT {w 9g I KA qr gl W Afw
FH% gax faq feeeft & Ar a7 F5F
fpadr a8 7% | ager faw aasit 7 wiT
8 T AT SHFT AT AISAT ATt 7 12
3T FT f&ar | 1o do @R sl o4
T £ F WA BN 39 arg awi
F ¥ fFaq 9§ T 1 AT g9 qg 8
fF fow sredl &1 geearg &1 w4
g ag qfwd ¥ duN  aF-avar §
AT GE WY {f@ar wHar g 1 "
ST TE ¢ (% g0 IS A Y AT
WIS 3 (% g ag agfea w7 dY, g9
Jg wgfmag &7 & | au Fe-aT
TSFEH g9 AT WA AW E
AT § AFF & F AT @
CIE A I T B T (A I F
I9F 9gFA & a8 wosy weqr faaa
g a1 74y, 9% 3 faa gaFr AglEw
% 77 zg9 wey fAay € ar 4
AT ATEHT F1 7E frew adt & T sawT
wgferid faadt fasidlt § 1 wTe SoET
wglead @ faeidl 2, erme we
T AR G T AT AL 7 |

e 9gr 9v g &1 I @
Iy TFY AT KT OS] @Al F
ag @ Ft ¥ f9F s 0 ww ar
gafae @9 F3q § {F 3w %7 STwwHe
FI AT W@ F AW FT BT GGHA
F AT F ) FHE 07 I & (7 GV
w71 feww w9qw g1 W f°F @9
FWE ) FET @ ag & tv qw
ey @\ A" A 3ted & e
g T 8 | gW ag ST arfEear

Ys Uy
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aErg w€ AR f5@ 7 gAR s@AHr 7
a€T qgRAr & qanfaer fear, & oar
M gx fo% 360 9 Y T F 93
@ fi5 guw arfewcarT #1 gadr faerg
FTE | IFTT GA TN AT 94X A3 @A
@ garT e {w (@ 7 frdr fag
AT F 4T a<g Fr o@r gam faw
a<g 17 F gAA F IA7 Gy g v |
a7 AT F T @ 1 Ster fw Svefear

HTga A #gr far AvTeioE &7 AT @A & |

AT FE AT AT FT qF, A& 4T
qIT & | g IE A AW FT 6 WG
¥ ATHAT 9 QT 8, SAH! qTT AW
IF F AR AF FT & 7 TH W
ug Fer T F A A wrE § 1 o1 aw
ANT § & O 99a7 WTE 73T a8
M T sga F) fggearr W wg F
fad fac aft € 1 47 @3 uF A W@
Fgd gd g fv gw fergearr 4@ &,
gAY feegearl § &1 aTq &r 7 FU |
I 7 graq g 5 F s i fgegeart
1 FgA & fad  qare Agr & o sy
FE3 & o ¥ g W § | A AEE
H GHT F FT 9T A g0 9w
Ux AfHEL 7 UF 7% a q@ qw |
399 Fgr f AT ST B JgT 9T &
T TF T IT THI gE § AR S99
TEY S gFAr £ 1 fowe famy Sy e
T AIAT HIT AMAT TG UG QI F
FTET 7 97 | AT AT BT & g
fear war a1 f& g7 &1 w7 ag sn
g AT fas 9T gl & 391 3@
Tt UF q17 AT IgI AR Jars Iaw!
g7 T qA qSI TR@n AT F4AT
g% | IEF qY A TEGAC F 9T FAT
arfgd 1 Seei war o foed agr .
;T ASFE FS § 47 IR TS 8
T A AF qAT §, IT T AT SFAC
FTH FUY § & T aEfr arnsAt v fgear

WE ) sy gmmIfeeradary |
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| AT 9T A TIF QAT FT GFS § AT

T 1% # ANiF arfiT FT 75 § |
TEA TF qF AW I T@q0% {F S
Tgr 9T HITHT gEAT F AT § 7 o
JON ATAT FT AUl FET WA &
e fowr T war g ag § [T WA
§ 1 3@ qwg N fgrgEar a1 Qe agr
AT § I TF AW F1 ALR fAadr §
a1 fgegeam & fewrs @ 7 €
AR Fmag &1 AT AT FW F |
agy wF 19 & [ F7 I9 § A0 I
9T Q& g1 8§ |

g ferqeam ax S gReT g
@ & g A T AT A G @R
A% IF 3@ F g wgm ogAr § &
3HTST AT qTHIT A 91 #1  fawm
F faar § 1 a8 I smaw qa v fa-
A w2 foat § 5w IX s 9w wifal
5 fra awg s fergeam # agga@l &)
BI-BIC T3 @S FLRE | T AT N
T8 fowa T oTE S AT SHTORT
AT H AW ACTSH H G 9w
a1 WY & @ HIS AWl F q<h q 9w
o Wr &1 T @ fF dama w1
#1§ fagear oF & e @ Ak
ag g o o aga 9 qfeww qar
FT 3 | 3 foad sy G @1 o ww
W@ T T G A § o g
FY TFwRd! o I W Se § ) @l
AT T9 a1d 1 6 @ FT F A a1
afaq § I9% BR-E 97 F F Fq
aF aa fergeam 1 CFegdt & @
AR Ao & fod oF G ar gEd
& 1 sy Afedw i ot 7w gAT R
% 7g gafad 7 @ § wiE R M@
ATEeT arey fag Y auW e 1R
§ o & e § 5 ¥ T A
&1 & fad g7 @F o §f 93 #T
G AT | I TG G T LT &
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[ =t svre AR |
fFaerau e aaraam ®
) SR IgFER :

“afy T AT iR # ST ¥
IgN TH G A ot g3 F g
9T FIAAT FLA F A TR 7 ey
qr | gg gua @Y fF swe § daEt
gat foar § &t gard w3 feramn
& a1 orfeqra 7 ST X 1 o Y

oifpem ar fReft gEe @ e

TR T @A T g A A
T arFd FT TF A Tg AR 9T
Far & F TN FHT TN IR & 99
foam &, <Y @19 g6 avem QAT AT |

T AT AR § | ATnE @A
#1 qwafea onfwmm @R ared &

[ RAJYA SABHA ]
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FTAT T § AT AT A FT @A 1

areeT g fag & aga & w@ § A
§ gy @ § afew W oare g
I Y § 5 A SR 98 FT g
g% | o & ag aar g £ ag S dome)
AT T § TEHT FHAT AT WEST A
fag 7 w3 § ago #Y 9 | g7 wag fag
Azgd aEq A a9
fomr gl 9 YTAT 97 1 SgF wEa
AT qraidg ¥ ag AT @y 91 &5
v o fow @z Ay § | R AT
arérE & haE T IoT FI @ At qT
F1 qqr worn fF froy faem & @
ARz ara fag ¥ i amdew fa ar
I SR g wi Ay o fv gw fog
Bz I € | S9 IR a1 faw we
T3 fae o), AT S § o) faely
¢ g9 ¥ A arw fag qomEt g9 v
T O Q@ § AT TN ¥ FRy @
trmfmecam § @i
¥ F fgea 9 ag wEAN SR
g 5 919 Y 57 |a) 7 qgErE FE@A
gy | T T T A A9 DL B
g o @ § 9% 917y fd qetes
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U PE TRy = gy
ATAA AR T AT HISTT FTL T TEre
& SHY %€ ¥ &9 aw @ fF awex
arg fag ol so& eml—d 4
A FT TG Fear, § fOu s
fadi #r Fgmr §—ama & fad Qar
qaw J51 T & 99 a9 A Wy
gt g fv @ gas ag s
fFar | ag O T oW oruN ¥W &
fad @¥r &7 | & &1 o 99 FT A9
F1 aga wfever § sTAsIT |

AT I 279 ot Qefafrede garer
R omR @AM T W ITAT & )
FordY fre & a) 98 g @ S

3

“Government's expenditure has in-
creased tremendously. The present
figure is Rs. 5300 crores, as compared to
Rs. 900 crores in 1950-51.”
g1 1950-51 # fa® 900 % wyaT
qLEFTL &1 g9 91 N fF a9 q/g #%
5300 FUT N TT g | X AT 7
afads ) qearg agre § a1 Qg
RYAT 15§ | AT AT AT TA€ATE
TE @rs @ i e g1 WY agw
At 1800 FUS T GIT &t ST | AfFT
Fgl 900 FUT TWT A FE 5300
FUT TIUT AT 59 IW 9¢ fofqem e
g7

ag FgT gy ) & 5 emandy agw
G WL g | AT GG BT T qEIT
g 1 il § I ATHY WX U
g foaw 20-25 g 4 =g gF 1 gafaT
ATy TGT 4F A% g FEN A & |
gata @ 4g g 5 gawr em-gE
vsfafrd oy v w1 & foad fF arar
FTATIO q&F TG ¢ T AN a8 qLE+
g 5 &3 &7 =39

(Time bell rings.)

How many minutes more ?
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ITAATSAR (ST FFHAT FAT @A)
g fae g g1

st s AW 15-20 faAe @t

&fwg

SHRI S. S. MARISWAMY (Madras):

Like is developing economy it is a developing

Government.

ITENTETR (50t FFaR A @) ¢
a9 17 e T I |

I T ATCUO : AT I FIRA
TE g agT fedee giar a=m o @ & |
TR [ATGHT s H AT ARG

A AgH IX QI a9 & HATews

TEAFO FA TN T IF AN §
g o awma § fr fegeam &1 Qe aw

e gqrr 9tfgy « e fag e

aifge ?  zufaq samr  =rfgg—eny
g 7 wua & g™ @aw a@ §—
HiF 9 T 9F I gL AT |
oy 7 oY a9 o o= atmq s
TAFEE A A gU & av Ry o F H
g T & ATIH 9 T FAAT FEAT § |
X GT GHAT AL FOW A1 qUlFeaer
FUEH T TATS FWT 1 AT FEI &
frgn wew o T T g
qrfedT 7g &, g WERHAT T & IgAi
F qatfaw 750 § | g el F 9gs
QT S I 4, HIEAT e F A,
w9 FOAR FT AWAr ST A—nF
FG! aE A T® §—19 FEHIX 9%
qifgera X gaen faar ar @k s
fgorms g BN WS € Y SO
G TATEATH ST SXI-SXA AGIEAT
Ty F @ T, IS e 9T fF
TEIAT TTET AT g,  Afw9 g,
AT WY A Y Fr A ATqw
T § T 9 & FIA oA R
zgfay ag Fg fF arg &1 ofet

a9 @ & 3% TG § | ATt A qlay
L52RS/66—8

T g g g | e o aw
EF § 1 X AT fgvgea ag qvw fw
gH U 9% TE) aHTAT §, g9 UF SrEan
frmr s safaT & 9l dmar &
@ ae WU a W F g I/
I g 7l g | 9gy w9 e
fegeam & wrg a1, AR Faa §
qfFEaTT &1 T Q@1 51 et FLET
a7, TE! FA QAT 9T, AT I 9 AT
qEf & | 19 ®F F qreqFq qFEE
F 98 9°0 § | Taiwe gy fd)
TATHEHT § TGl T@AT AT | AT
gfar & =1 G 3w = & fows fqu
g Fg 9 (F HI9g A g A § |
soafet gifwea oK 99 1 &1 "9Q
? 98 awlea &@aq § | A9 gHf@g
for ag maoagi & | Qo ATl Frawae
BT & | gfrer i) g% O gt aw i
qagdr g Famu g adi gar g, @

[THE VICE-CHAIRMAN (SHRI M. P. BHAR-
GAvA) in the Chair.]

fewg fafre @Y o8y 79 § 1 IR
T § R @A gL A g f, g
7T ag a1 Q& at fes fergeam sy
HeF W TGS & | gARI WY Uew
g9 T AT ATEC A a0
7% a7 }AT =gy fF gy o ama
g = %Y fow ag fF s A
gaw Hgdre s faar ar 0 safeg
TEH 99 919 & fgeg T F) 99
qE WY | ATR¥ WAgYAT ugied,
fF amow A qF @ T AT E, F
9 GH FWI § | ATYHT agd agd
afwar

THE VICE-CHAIRMAN (SHRI M, P,

BHArGAVA) : Mr, P. K. Kumaran. Ten
minutes please.

SHRI P. K. KUMARAN (Andhra Pra-
desh) : Mr. Vice-Chairman, during fifteen
years of planning, the three Plans, we have
been discussing in the country, in Parlia-

ment, and then going about in quest of
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[Shri P. K. Kumaran.]

foreign exchange. Now we have reached a
stage when we discuss our Plan in
Washington and then when things are fina-
lised there, we come to our Parliament to
get it okayed. This is the development
which we have achieved during the last
fifteen years. It is also pertinent to note
that after nineteen years of freedom we
find the Adivasis of Bastar frustrated, the
Nagas of Nagaland in revolt and the Mizos
of Mizoland in revolt. In these areas we
find that their life has not improved an
iota. The Bastar Adivasis still go about
half-naked, their living conditions and
social organisation remain as they were be-
fore. Crores of rupees which the Govern-
ment have been spending towards the uplift
of the Adivasis have gone waste. We could
not even do what the Chris‘ian Missionaries
cottld do among them. This is the posi-
tion.

[THe DEpPUTY CHAIRMAN in the Chair]

Coming to the more civilised sections of
the society, let me take the Ceniral Gov-
ernment employees. A Class IV employee
of the Central Government in the Railways
or in the Postal Department or in any other
Department now gets a wage which in
terms of the 1939 value is equal to Rs. 18.
In 1939 he was getting Rs. 15. That means
that after fifteen years of planned deve-
lopment, of democratic socialism, he has
improved his living status by Rs. 3. Taking
into consideration the increased necessitizs,
you know that this Rs. 3 is nothing. Take
the case of a middle class employee, a
clerk who joined the Central Services. If
his present salary is converted into the
1939 value, it is Rs. 27. In 1939 he was
getting Rs. 25. So fifteen years of planned
development of socialism have given him
an improvement of Rs. 2. This is the
general position, Seeing this condition Mr.
Annadurai was graphically illustrating how
inefficient the Government was in perfor-
mance and what bogus arguments they
advanced in order to explain away the gap
between promise and performance. I agree
with all his argument, but many people
seem to think that the Government is in-
efficient. I do not agree with that. Here it
is a question of over-efficiency. 1 get the
impression of a pack of wolves surrounding
a dead body, each wolf trying to bite away
as much as it can. That is what is hap-

[ RAJYA SABHA ]
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pening. We have spent nearly Rs. 40,000
crores during the last three Plans. What
has happened to all this investment ?
(Interruption). That is the money allot-
ted for planned development. and the
wolves are our good Government. We do
not know what is happeninz. Backward
States like Kerala and Orissa continue to
pet neglected. We have “een saying that
{amine-affected areas shouid be given spe-
.ial treatment. Some all-India authority
should be created to look after areas like
Rayalasecema. A week back there was a
famine convention where a large number
of people attended and they formed an
Action Committee and decided to go on a
“bundh”. They do not get drinking water.
It is being brought from some 20 or 24
miles away in bullock cart. They have to
purchase water. No action has been taken
in this regard. I have read in the papers
that the State Government has also re-
quested the Central Government that it re-
quires Rs. 24 crores for famine relief.
Nothing has been done,

I am reminded of a story that is going
on in the papers in the South. There is a
company floated in Hyderabad called the
Republic Forge Limited. This company
was floated for the purpose of producing
some parts for the manufacture of ships and
the directors are some of the Ministers of
Andhra Pradesh Government. They are
Raja of Chellapalli; Shri P. V. G. Raju,
Shri A. V. Bhanoji Rao, Chairman of the
State Finance Corporation; Shri B. Hanu-
mantha Rao; and Shri Dharma Teja of
Jayanti. They purchased machinery worth
Rs, 80 lakhs from a French firm, got it
over-invoiced for Rs. 120 lakhs; and in
this company the State Government have
invested Rs. 20 lakhs and these gentlemen,
some of whom are Ministers, have invested
Rs. 25 lakhs, and the State Government
has also given them a guarantee for Rs. 1.60
crores. Now they have already made a
profit of Rs. 40 lakhs in foreign exchange
because the machinery cost Rs. 80 lakhs
and they got it over-invoiced for Rs. 120
Iakhs. So Rs. 40 Jakhs in foreign ex-
change are already earned; I do not know
where it is lying. The machinery after
arriving in Bombay has been lying in the
docks or somewhere incurring a demurrage
of Rs. 10,000 per month. For the last
two years this has been the case. Govern-
ment is not going into it and there has
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been a talk that it wants to hand over this
to the Birlas. Government has so much
of stake in that. And the Praga Tools
Corporation of Hyderabad, in spite of the
fact that the cost is inflated by Rs. 40
lakhs, says that it is in a position to install
the machinery and put it into commission
within three months, that it is prepared
even to meet Rs, 40 lakhs, that it can re-
cover the inflated cost of the machinery and
can use it. But even then the Government
wants to give it to the Birlas. The Central
Government pretends supreme ignorance as
if it does not know anything about this. It
seems to think—I understand—why the
Central Government should take over this
company and pay Rs. 40 lakhs over and
above the price of the machinery. The
straight and direct remedy would be to
liquidate the company and see that the
machinery costing Rs. 80 lakhs goes to
the Praga Tools Corporation. It is lying
idle. The whole thing is going in protecting
the Ministers, and the prominent indivi-
duals who are involved in the company and
it is also to see that the whole money,
the whole thing, goes into the private sec-
tor. This is how policies are being imple-
mented,

Another thing is this. In today’s paper
I read that the earthen bund of the coffer
dam at Srisailam has been washed away
in one rain. It is summer, there was one
rain in the south, there was some flood in
the Krishna River and that one rain wash-
ed away the earthen dam. What is this ?
Crores of rupees have been spent. In
many countries in the world they are con-
structing dams and barrages. They do not
get washed away like this. Only in India
it has become a practice. Every year one
dam or the other gets washed away. What
happens ? The money allotted for the work
does not go into the work. Thirty to forty
per cent of it goes to the contractors and
from the contractors to the officers con-
cerned, who strike a bargain between them,
and in order to make up, they naturally
pse less of mud, less of labour and does all
these things. Whether it is the Five Year
Plan or the Six Year Plan or the Fifteen
Year Plan, this is how each man becomes
rich as much as possible, while the ordinary
citizen has not been able even to gain Rs.
2 in his waces. A capital of Rs. 50 crores
grows into Rs, 300 crores or Rs. 400 crores.
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This is the development. Unless the whole
policy is reversed, nothing useful will hap-
pen. I do not know whether thcy are
capable of reversing it; \hey are not capable
of doing it. So, as Shri Annadurai has said,
the elections are coming and the people
might teach them a lesson. All these things
mahe sad reading. See all these develop-
ments. The whole fund, public finance,
is being eaten by the coniractors, engineers
and Ministers in various forms.

Then, the Food Corporation, after a lot
of hesitancy, seems 1o be slowly expanding
its activihes. While cxpanding, they
naturally have to take over the staff of the
regional Fcod Directorates in the different
States. Now this kind of taking over is
not new. I remember—the Vishakapatnam
Harbour was run by the Railways, then by
the Defence Ministry, then by the Transport
Ministry. Then it has been taken over by
the Port Trust. But the service conditions
of the previous employees have been pro-
tected. But here they are given the option
to resign from the Food Department and
then join the Food Corporafion. These
employees who are virtually Government
employees do not knuw what to do. Either
they must resign or they must face re-
trenchment. There is no justification for
this, there is no precedence in this country
to follow this new innovation. I do not
know which is the brain behind this in the
Secretariat, which advised about this
option, On this account the other day some
3,500 employees of the Food Department
in Andhra Pradesh, Mysore, Kerala and
Madras went on a hunger-strike. Hunger-
strike means, though they did not take any
food during the day, they did their job.
Even now the Secretary of the Hyderabad
Union is on a hunger-strike. Government
does not seem to take any interest in them
nor does it care for them. I hope that
the Deputy Minister who is taking copious
notes will do something abou; this.

THE DEPUTY CHAIRMAN: Your
time is up.

SHRI P. K. KUMARAN : Then I sit
down.

DR. (MRS.) MANGLADEVI TALWAR
(Rajasthan) : Madam Deputy Chairman,
1 am thankful to you for giving me this
opportunity to speak on the Finance Bill.
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Before I give my views, I must congratulate
the Finance Minister, Shri Sachindra
Chaudhuri, for his balanccd Budget free
from preconceived dogmas and withont any
attachment to any group considerations. The
Finance Minister, while speaking in Bombay
on the 7th May, 1966, has made a very
good  suggestion regarding  recovering
unaccounted money. After the Bud-
get was introduced, in this House much
has been said about unaccounted money,
that lar_e amounts are lying with difterent
individuals unaccounied for. Shri Chaud-
huri has supgested that in order 1o control
this evil the top body of businessmen could
form a group with five or six persons, in
whom the community, individuals and the
members of the businsss commurity had
the utmos: faith. Businessmen could dis-
close their income and wealth to this group.
After all, the members who had business
dealings or transactions among themselves
could find out whether the disclosures made
by the individuals or groups of businessmen
were correct or not.  Marginal differences
would not matter but in case of a big diffe-
rence beiween declared wealth and actual
possession, businessmen should blacklist the
individual concerned and have no business
dealings with him. Shri Chaudhuri is un-
derstood to have said that such a scheme
was working in America and it could be
tried here also. At least it could be tried.
Shri Chaudhuri further said that he had
put the scheme before some industrialists
and their reaction was very good.

Madam, I hope that Shri Chaudhuri will
pursue this sugzestion vigerously und would
come forward willl concrete proposals be-
fore this House so that the evil of unac-
counted money could be checked.

Now, I express my views on some of the
Burning issues of the Finance Bill. Clause
47 imposes additional duties on a wide
range of consumer goods and would thus
add to the miscries of the common man
who was already groaning under the burden
of heavy taxation. The Finance Minister
may reconsider this matter and see whether
the taxes that have be:zn levied could be
reduced,

The major problem before the country
today is how to increase production. It is
sad to note that the industrial capacity is
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not fully utilised and there is a great deal
lof idle capacity, If that idle capacity Js
properly utilised, it would not only increase
production immediately but it would also
help in improving the economy in many
ways. In this connection, I would suggest
that we should see that there is an evalua-
tion of the performance and that respon-
sibility is properly fixed. If the chicf ex-
ecutive of a project has achieved outstand-
ing success in prcduction, he should be
given due credit, and in case of failures
due to gross nezligence, a penalty should
be imposed. Much has been said, Madam,
about the inefficiency of our staff in the
public sector. If these tests are applied
there, I feel that a certain amount of effi-
ciency could be introduced which is not
there.

Criticism was levelled against foreign aid
coming from particular sources only, irres-
pective of the terms or the need of the
country. According to some people, certzin
foreign aid was bad under all circumstances.
That kind of approach is not correct.

The rise in prices and the rising cost of
living were serious problems which the
Finance Minister had to deal with. The
Budget proposals were further going to
increase the cost of living by levying of
taxes on suzar, diesel oil etc. Mere criti-
cism of the policies of the Government
doss not help us in any way. What is re-
quired is to sit together and see what could
be done to improve the position. It is rot
possible for any individual to bring about
all the remedies at a time when the
situaion is going from bad to worse be-
cause of certain developments which have
taken place in the Indian ¢conomy,

I appeal to the Finance Minister to repeal
the ‘P’ Form altogether because it is un-
necessary and useless. I wish to read out
the comments from the Statesman of
16-2-1966, It says:

“An Indian reader writing to a news-
paper on 23-2-66 has mentioned a very
interesting incident, He writes, “The
following story, related to me by an
Italian friend now stationed in India,
will be of interest to your readers. Thres
rockets, Russian, American and Indis,
made a date on the moon. The Russian
rocket reached the moon first and the
American rocket followed a few minutes
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later. They both waited for their Indian
colleague. Hours, days and weeks pas-
sed and yet there was no trace of the
Indian rocket. The anxious companions
returned to the earth and started search-
ing for the jnissing rocket. Eventually,
they found him sitting on a bench in the
corridor of the Reserve Bank, Bombay,
patiently (or impatiently) waiting for his
‘P’ form."”

Now, while formulating the general poli-
cies for the development of the country, the
Government must see to it that areas which

{ 11 MAY 1966_]

are most bachward do not lag behind and
that there is coordmnated progress so that
the pace of development is uniformly fast
throughout the country.

Rajasthan is a very backward area and
deserves much sympathy and support from
the Centre. 1 reler to the news published
in the Hindustan Times, about six Rajas-
than projects held up due to lack of funds.
It reads :(—

“There are six medium irrigation pro-
jects; together cositing about Rs. 4.14
crores in Rajasthan, which are approved
by the Planning Commission but whose
execution is held up for want of funds,
according to an official report.”

Madam, besides, there is another seventh
project which is undsr the consideration of
the Planning Commission and which awaits
sanction. Iis cost is more, but it is a very
important project.

During the Third Plan period, it was,
however, possible to accelerate the tempo

of electrification in the Rajasthan ju:al
area. [Even so, the percentage of electri- |
fied localities in Rajasthan works out to 3.9 !
per cent. only as against the all-India aver-)
age of 9.3 per cent. Compared to advanc-
ed States the disparity is very much more.
So far as electrification of wells is concern-
ed, which has now assumed so much im-
portance, the total number of clecirified
wells so far is only 6,000.

In the recent war with Pakistan, it has
been observed that special emphasis should
be laid on the development of the border
areag by the provision of the following :—

(a) a network of roads to ensure ade-

\country’s interests. Therefore,

quate mobility of our forces;
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(b) a network of tubewells so that
these areas do not remain unin-
habited as at present and, there~

fore, provide an easy scope for
infiltration.

A machinery should be set up to draw up
a master plan to achieve these objectives.

For scientific utilisation of the ground
water resources of the States it is essential
that a survey 1s conducted to determine the
ground water potentia] in different iegions.

The Chambal Project is threatened with
the serious problem of water-logging. The
sous in the Chambal area have a very low
permeability and irrigation without pro-
vision Of proper drainage system is full of
hazards and is likely to damage the soil.

The state of backwardness in Rajasthan
is apparent from thef act that its per capita
income is the lowest except in one State.
It is astounding that of about Rs. 331
crores invested in the Central and the State
sector industrial projects during 1964-65,
Rajasthan’s share was a mere 0.6 crores. We
are pledged to see that the backward States
are helped to come in line with the more
advanced States.

Both the public and the private sectors
were intended 10 serve the country’s interest
and not the interests of groups or indivi-
duals. Therefore, whether it be the public
sector or the private sector, if there is mis-
management, it does not serve the purpose.
The private sector has to be in tune with
and should be dovetailed with the concep-
tion of centralised planning and also the
the main-
tenance of a controlled economy becomes
inevifable,

The increase in the excise duty on sugar
and light diesel oil would affec; the poor.
Since the production of sugar has increased,
it should be made available at a chcaper
rate. The increase in the excise duty on
diesel oil would affect transport and irriga-
tion, which is of paramount importance in
these days. I request that the Governntent
should consider ihese points.

THE DEPUTY CHAIRMAN:
fifteen minutes are over.

Your
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DR. (MRS.) MANGILADEVI TAL-
WAR : Madam Deputy Chairman, I would
just like to draw your attention to the other
aspects of Rajasthan’s economy which are
in very bad shape at the moment and which
need the help and sympathetic consideration
of the Central Government.

With these words, Madam, I support the
Finance Bill.

sitaat faemadt agadt (weg ww) ¢
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[sfrelt faamad aqadt]
AT AIfge {ifts ‘ws gy @i
AT, e Wiy 1R | gHA S O
amy TAfqat g8 § SAdt g6 gaAr
agl arfgw | g faey #1E Og) ar
Fg a1 gA SUH! WA A7 AR AR
A fagely el & ot g7 swiE
FT g fF g7 S ag) 9 FL 39 fag
Al A FT § F9 ggarg & e 3 fauT
X |
SHRI NIREN GHOSH (West Bengal) :
Madam Deputy Chairman, the Finance Bill
embodies the proposals in the Budget and
it is an epitome of the economic policy
pursued by the Government of India. Now

we are in the first year of the Fourth Five
Year Plan.

SHRI R. S. KHANDEKAR (Madhya
Pradesh) : Where is the Plan?

SHRI NIREN GHOSH : Their so-called
Plan! Now, perhaps it would not be im-
proper to have a look at the whole of the
economic policy so far pursued by the Gov-
ernment of India. When an under-developed
country achieves independence—political
independence I mean—its first concern
would be to consolidate that political inde-
pendence and achieve economic indepen-
dence. And in order tc do that, that coun-
try which has won freedom must break with
the imperialists and that is where the rub
comes in. The Government of India born
out of the 1947 compromise promised to
keep the vested interests of the imperialists
in tact. Not only that; they gave word to
nourish and nurture it. They gave word to
nourish and nurture those feudal interests
which have betrayed the country and licked
the jachboots of the British imperialists.
Now the whole of this Government's policy
is a policy which runs counier to the in-
terests of the nation; it is an anti-national
policy and the result has been that the whole
of our economy is now in shambles. We
are begging at the doorsteps of America for
a number of years for food. In the Fourth
Plan we envisage that Rs. 4,000 crores
worth of foreign aid would be forthcoming
and out of that a sum of Rs. 1500 crores
is earmarked in order to pay back the prin-
cipal and interest of the loans already
taken; that is, for servicing the debt charges.

[ RAJYA SABHA ]
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As regards the foreign trade, what is the
position ?  Year after year the deficit is
mounting, 300 crores, 400 crores, 500 crores
and so on. We are always in deficit and
our hon. Ministers sitting on the treasury
benches are shouting from the housetops
day in and day out that in order to over-
come the foreign exchange crisis what we
have got to do is to export. But the fact
is when you surrender to imperialist black-
mail, when you move about in their orbit
and under their sphere of influence you can
never promote exports to that extent so
that you can be self-sufficient. Is it not
a matter of common knowledze, has not
the ECAFE survey told you again and
again, has not the UN survey told you again
and again that the prices of the primary
commodities of the underdeveloped coun-
tries have been falling over the last fifteen
years ? There has been a drop of 10 to
15 per cent and reduced in terms of money
for India alone the loss would come to
about a thousand crores of rupees. On the
contrary, the prices of whatever we pur-
chase from the capitalist countries, from
U.S.A,, Britain and others, have gone up.
$o both ways if we have lost to the tune—
there is no exact estimate—of Rs. 2000
crores it will not be surprising. How can
you, under these circumstances, ever be
self-suflicient ? For the running of your
cconomy you requrie to import intermo-
diate goods and spare parts to the tune of
Rs. 700 to Rs. 1000 crores. At least Rs.
700 crores you would require at present.
So you have to export at least for Rs. 800
crores and then only you can have the
intermediate goods and spare parts and un-
less you import them the wheels of industry
will stop. So how can you ever overcome
the deficit in foreign trade? Never in
these conditions can you do that. So you
lack the courage. Had the people of this
country won their freedom with their blood,
they could have driven out the British and
confiscated the foreign imperialist capital;
they could have taken over the land and
given it to the peasantry. They were pre-
pared for it in 1946 but you, the rulers of
the country, the Congress bosses, got afraid
of the people and you arrived at a shame-
ful compromise with the imperialists. They
got political independence that way but
bartered away the economic independence

of the country and now even that political
independence itself is in danger. Is it not
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a fact that a procession of Ministers, one
after another, is running to Washington to
make obeisance to the Grand Moghul, the
President of the United States of America ?
Just like the Moghul days when to the
Delhi Durbar the satraps from all over
India used to come and give kuhnnis and
salams to the Shah-in-Shah, you are going
there. That means we are losing our poli-
tical independence bit by bit. I say the
whole of this policy pursued by the Govern-
ment of India can be said in one word; it is
treachery, national treachery. That is what
you are doing and some day or other no
doubt you will have to account for these foul
deeds, dirty deeds, before the people of
India.

SHRI N, SRI RAMA REDDY (Mysore):
When will that day come ?

SHRI NIREN GHOSH : When it comes
you will know it. As a result of this even
our foreign policy has become whittled.
They say that they stand for peace among
the nations. Can any Minister in the Gov-
ernment answer this question : why have
they not condemned the U.S, imperialists
for their barbarous aggression in Viet-
nam , . .

SHRI AKBAR ALI KHAN: We have
done it.

SHRI NIREN GHOSH : . against
the freedom fighters, against the interests of
the backward peoples of Asia? In effect,
by not doing so directly or indirectly you
are aiding and abetting VU.S. imperialist
aggression.

SHRI AKBAR ALI KHAN: But Mr.
Ghosh, we have done it. Prime Minister
Lal Bahadur Shastri and afterwards the
present Prime Minister has done it. We
have expressed our anger against the bomb-
ing and we have asked them to withdraw
their army. We have said that the Geneva
Agreement should be implemented,

SHRI NIREN GHOSH : 1 would like to
correct you. There was some such thing
as you say in the Report of the External
Affairs Ministry but then an explanation
was called for and then it was said that it
was done by some minor official and then
you said that after some political settlement
the U.S. army would withdraw., What sort
of political settlement do you want ?
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SHRI AKBAR ALI KHAN: We have
said that we do stand by the Report and
that propaganda that some minor official
did it and we did not approve of it and all
that is wrong.

SHRI NIREN GHOSH : Madam Deputy
Chairman, I would like to know from the
hon. Member whether he says tha; the
Government stands for the immediate with-
drawal of the U.S, army. If so, then say
so plainly. Do they say-—not the bombing
of North Vietnam—that the U.S. is com-
mitting aggression against the Vietnamese
people in South Vietnam or not ?

SHRI AKBAR ALI KHAN : That is the
Communist view; we do not agree with it.
We do not ascribe aggression to anybody.
That is your view; I can understand that
but there we differ.

SHRI NIREN GHOSH : What have the
Americans come there for and is bombing
not aggression ? It is perhaps peace.

AN HON. MEMBER : about

Tibet ? That you forget.

What

SHRI NIREN GHOSH : That js how you
are getting isolated.

SHRI M. PURKAYASTHA (Assam) :
Will you condemn China for occupying our
territory ?

(Interruptions)

SHRI NIREN GHOSH : I will come to
that. You have been shouting enough. I
have come after eighteen months and 1
would like you to hear me.

So I say today our economy has been
mortgaged because the World Bank has be-
come the censor. It dictates the terms and
we have to follow. As regards the PL-
480 funds, a large amount is earmarked
which it can spend as it likes and the Gov-
ernment cannot question it, I have heard
from an important official that the U.S.
Government have photographed the entire
Himalayas militarily and then graciously
they sent a copy of that to the Government
of India. And you have the cheek to tell
us that you are independent and you for-
mulate your own policies. And that is why
we are agitated about Vietnam.
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[Shri Niren Ghosh.]

As regards the other things referred to
by my friend, I am just coming to them.
Now, as regards the Chinese bomb blast, 1
would say that I stand for the defence of
my country. I am not prepared 1o depend
upon anybody, either America or the
Sovier Union or the UK. We bave to de-
fend cur country on our own strength, on
the strength of our people. So, if our
security is threalened, we do not want a
nuclear shield. I disagree and violently
disagree with the policy formulated by the
Government of India that the nuclear
powers should give an assurance that they
would provide a nuclear shield to us. For
India to depend on the nuclear powers for
our political independence is to surrender
our political independence then and there.
So I stand for this, that whichever country
in the world has got the power to make a
nuciear bomb, it should make it. If all ths
countries possess nuclear bombs, then there
will not be any atomic warfare. Those im-
perialists, the Penta~on bosses, will think a
thousand times before launching an atomi.
war. Now, if they have the nuclear mono-
poly, they can dictate the terms to us. Who
else in the world is afraid of the Chinese
blast, except the U.S. and U.K. imperialists
and their hirelings ? 1 for myself take the
stand that we have nothing to fear from
their blas‘s. Let the forty crores of people
muster sufficient strength to defend our
country, whatever be the circumstances.

DR. M. M. S. SIDDHU (Uitar Pradesh):
By annijhilation ?

SHRI NIREN GHOSH : Annihilation by
a bomb ? '

DR. M. M. S. SIDDHU : Aannihilation
by radioactive fall-out,

SHRI NIREN GHOSH : Nobody in the
world has the power to wipe out forty crores
of people. Have the UK, or the US.A.
ever said that they would never be the first
to use the atom bomb ? Consistently they
have denied this for the last two decades.
Why ? Neither the Government of Great
Britain has given any such promise. The
Soviet Union is ready to give such a pro-
mise. They have pronounced it. Whether
it may be true or false, we could only be-
lieve it. The Chinese Government have
done it, but the Government of U.S.A, and
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the Government of Great Britain have con-
sistently refused to give that pledge to man-
kind that they will never be the first to use
atomic weapons.

[THE VICE-CHAIRMAN (SHR! AKBAR ALI
KHanN in the Chair]

What does it mean? If anybody
has to fear, it is from that quar-
ter. Mankind should have cause for

fear from that quarter. It is they who
have refused to give a pledge before the
bar of mankind. It is strange that our rulers
rely on the enemy number one, the U.S.
imperalists, to defend our country, to pro-
vide the nuclear shield. I think we should
not be so panicky in order to defend our
country. Let us rely on our own strength
and on that basis defend our country. So,
from this foreign policy, naturally as a con-
sequence it follows directly, our internal
policy has come to this. The spiralling
rise in prices would never be checked under
this policy. It would go on rising and ris-
ing. The food problem would never be
solved. In regard fo our industries, even
in regard to the small industrial capacity,
whatever we do, it will be under-utilised.
As it is at present in respect of several im-
portant industries some 20 per cent, 30
per cent or 40 per cent of the capacity is
under-utilised. Spare parts and compo-
nents are not there. We have not got the
machine building industry. We do not go
in for that, but we depend upon the im-
perialists for that. So, in that case, if they
underwrite our sinking ship, if America is
prepared to pour in billions and billions
continuously, year after year, perhaps we
can float for some time, but this ship is
leaking and even America's billions will not
be able to plug the leak. Ultimately, if
these policies are pursued, which are all 1
say anti-national policies, we will come to
disaster and it is time....

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Thank you, Mr. Ghosh.
Your time is up.

SHRI NIREN GHOSH : If you tell me,
[ shall sit down.

SHRI M. N. KAUL (Nominated) : Mr.
Vice-Chairman, I am grateful to you for
giving me a chance to say a few words on
the burning issue of the day, namely, the

recent nuclear explosion by China. A year
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or so ago, when we were in London in
connection with a parliamentary delegation,
I had opportunity to visit the atomic estab-
lishments there. Naturally the question was
on our minds as to how long it would take
us to make the bomb if we took a decision.
We pur that question to the experts and
they said: *™If you make your decision
today, then from the date of the decision
it will take at least two or three years for
you to make the bomb. You have the tech-
nical know-how to a certain degree. We
know your capabilities, but the point is that
for making these weapons you have to set
up an entirely new se; of workshops and
cverything new from beginning to end and
all that takes time. It is not a question
that you have the technical know-how and
you can switch over from some existing es-
tablishments to adopted ones by making
certain changes. You have got to have a
completely new set of workshops and adopt
a completely new pattern.” Then, they said :
“'All the secrets are not known to you. You
can find out those secrets as every other
power, that has tried to make the bomb,
has had to do. Some of the secrets you
will have to find out by experiments. For
that you will have to do a little experi-
mentation of your own, So, it will take at
least three years to set up the thing, to do
your experiments and then you will be in
a position to explode the bomb.” That was
their estimate. When the Foreign Minister
said this morning that we have the techni-
cal know-how, that may give rise to an
impression that within a short time we can
swiich over from our existing establishments
and make the bomb. If this impression is
created in the public mind. I think that
impression should be clearly removed and
it should be established beyond doubt as
to what is the opinion of the technical ex-
perts, what time it will take from the date
of the decision to make it. Government
should make it clear as to what is the ex-
pert opinion. Then, incidentally, we got
into conversation with some junior people
in the establishment, who were very in-
telligent. The junior people, with whom
we had talks, said: *“Your Prime Minis-
ter. ... "—veferring to Shri Lal Bahadur
Shastri—"“Your Prime Minister thinks that
the present policy may not be the policy for
all time and we also watching very carefully
the mounting public opinion in India. That

leaves an impression upon our minds, in
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foreign countries, that India is moving slow-
ly and gradually towards making the bomb
and, particularly, under the impact of pub-
lic opinion and the activities of China in
this field, Government will be forced one
day to make the bomb.” They said: “If
you ultimately make the bomb, then you
lose time. Suppose you make the bomb
after five years or ten years, then you would
have lost those ten years. You cannot, be
any accelerated process, make up these ten
years, because even though you may have
the knowledge, so much experimentation is
necessary, as the Chinese experiments have
shown.” So, they said: “If you have to
make a decision, make the decision at
once,” My plea today is, whatever be the
decision, let that dscision be taken and the
decision must ultimately be taken by Parlia-
ment. Let there be a full-dress debate in
Parliament in oth Houses. All issues
should be clearly stated. All opinions should
be given and the matter should be deter-
mined by Parliament, after a full debate.
And if we have ultimately to make the
bomb, because of the pressure of public
opinion, is it wise to wait, or is it botter to
start now ?

Now, so far as the Disarmament Con-
ference is concerned, we have put forward
our various proposals. Those proposals
have not found favour with the great
powers. It is no use, I think, relying upon
the shield, The reliance that we place upon
the nuclear shield is because we think that
any use of atom bombs will lead to a
world war. Now, all these things are pure
speculation. As politicians we have to
proceed on §omething more sol.d than sheer
speculation. The danger is facing us.

(Time bell rings)

There is only one more point that I
would like to make. I would refer to a
statement by Mr. Dean Rusk, who said a
week or two ago: “If China, sooner or
later, comes to discuss matters with us,
then China herself will be a very powerful
supporter of non-proliferation of the
bomb.” That is to say, China wishes to
get admitted into the<e disarmament con-
ferences as a full member, as a potentially
great power, and then will join the other
powers to stop the spread of nuclear powers.
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[Shri M. N. Kaul}

Then they also made the point, some of
the people who talked to us, that greater
delay has also another danger, namely, that
various economic pressures will be applied
by great powers, that is to say, they may
withdraw economic aid and apply o her
threats to prevent us fiom making the
bomb. I feel we have already delayed a
decision and time is the essence of the mat-
ter. Whatever be the decision, let it bc
left to Parliament to decide; but the deci-
sion should be taken now and here for a
long time to come.

SHRI CHITTA BASU (West Bengal) :
Mr. Vice-Chairman, the Finance Bill,
broadly speaking, reflects the economic
trend of the nation. Sir, the Members op-
posite loudly say that the Government is
wedded to socialism. Naturally I expected
that this Finance Bill which embodies the
financial proposals would contain some-
thing regarding socialism and socialist prin-
ciples. But I am disappointed to note that
the broad and predominant trends that have
been revealed and reflected in this Bill more
and more are akin to the capitalist way of
developing our society and economy. Socia-
lims has been given the go-by. We cannot
speak of socialism if we approve of this
Finance Bill.

Sir, if we are to attain socialism, if we
are to attain self-reliance, if we are to attain
economic independence, the primary task,
the primary object should be to free our
economy from the bondage of foreign
domination. Sir, I regret to note that no
such step has been taken or proposed so
that our economy may be freed from the
agelong domination of the capitalist and
imperialist bloc. I have not got much time
at my disposal and therefore I do not like
to quote figures to prove that we are drift-
ing more and more towards that, There-
fore, I refrain from quoting all those figu-
res although I possess many. But during
these three Plans we have seen that foreign
aid continues to increase with every Plan.
During the First Plan the foreign aid utilis-
ed was of the order of Rs. 210.70 crores.
During the Second Plan it was of the order
of Rs. 1435.31 crores, and during the Third
Plan it increased much and it was of the
order of Rs. 2519.49 crores. Therefore, 1
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regular increase in the quantum of foreign
aid in the matter of executing or imple-
menting our Plans.

Again, foreign aid estimated for the pro-
po ed Fourth Five Year Plan is about
Rs. 4800 crores although not finally fixed,
although not finally accepted. You will
agree tha: this increased foreign aid, the
bulk of which comes from Anglo-American
bloc, is likely to make certain inroads into
our national policies, national prestige and
sovereignty, Therefore, I expected that
something would be there in the Finance
Bill to arrest this process and take our
economy on the broad and firm road of
self-reliance and economic independence.
So I raise my voice of protest against this.
Sir, you may say that the Government has
undertaken the establishment and expansion
of public sector which is a very salient
point in our goal of attaining socialism in
the country. I have got enough figures to
quote but due to paucity of time I refrain
from doing it, But my comment in this
respect is this. With respect I may submit
that this public sector has not yet been de-
veloped most conscientiously I will say
which should serve as a powerful lever to
counteract the machinations and the resis-
tance of the private sector, It has mnot
been led to a commanding height from
where our economy may be moved more
and more towards socialism and to a better
position to fight the possible resistance of
private capital, On the other hand what
have we seen ? We have seepn that private
capital has been deriving benefit out of it.
I would like to submit that the big capita-
lists are deriving benefit out of this. The
way the production is made in the public
sector, the way the price is fixed, the way
the distribution is made, all these accord
fully with the likes and interests of private
capital. Therefore, they have got nothing
to lose. Rather I say that they have deriv-
ed benefit without involving themselves
much in the risk. Sir, I can develop the
point but due to paucity of time I refrain
from doing so. Still I regret to place before
you the fact that our Government, although
wedded to principles of socialism, have been
offering concessions after concessions to the
private sector. Even in this Finance Bill
I find that some concessions from the taxes
have been offered. While these conces-

think you will be convinced that there is alsions for private sector are being offered,
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more and more taxes are being imposed
upon the over-burdened common people
whose backs are already crippled. They
cannot further withstand the imposition of
new and crushing burden of taxation, and
Government have done it. In doing so they
proclaim that they are bringing in socialism.
In doing so they say that they are trying
to develop an economic policy which is in
the best interests of the people of our
country.

Sir, I want to draw your attention to
this point also. You would like to know
that indirect taxes which our common peo-
ple are to share have constantly been in-
creasing. I have got many figures but I
will simply put two figures before you
for your consideration. In the year 1961-
62 the indirect taxes were of the order of
Rs. 63639 crores which increased to
Rs. 1,271.19 crores by 1965-66, almost an
increase of 100 per cent. Sir, this is the
way in which they are building up socialism.
I want the Finance Minister and also the
hon. Members opposite to take nofe of it,

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Thank you.

SHRI CHITTA BASU: Is my time

over ?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : I am sorry.

SHRI CHITTA BASU:
with you.

Everything is

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Secretary will read a mess-
age. The Finance Minister will reply to-
morrow.

L52 RS/66 - -GIPF.,
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MESSAGE FROM THE LOK SABHA

RE COMMITIEE ON PUBLIC
UNDERTAKINGS

SECRETARY : Sir, I have to report to the
House the following message received from
the Lok Sabha, signed by the Secretary of
the Lok Sabha :—

“I am directed to inform Rajya Sabha
that Lok Sabha, at its sitting held on
Wednesday, the 11th May, 1966, adopted
the following motion :—

“That this House recommends
to Rajya Sabha that Rajya Sabha
do agree to nominate three
members from Rajya Sabha to
associate with the Committee on Pub-
lic Undertakings of this House for the
unexpired portion of the term of the
Committee, in the vacancies caused by
the resignation of Shri Abid Ali, Shri
M. N. Govindan Nair and Shri M.
Govinda Reddy from the Committee
and communicate to this House the
names of the members so nominated
by Rajya Sabha.’

“2. I am to request that the concur-
rence of Rajya Sabha in the said motion,
and also the names of the members of
Rajya Sabha so nominated, may be com-
municated to this House.”

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : The House stands adjourn-
ed till 11.00 A.M. tomorrow.

The House then adjourned at
five of the clock till eleven of the
clock on Thursday, the 12th May,

1966,



